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it of Rs, 74 lakhs on Capital account, 12.26 hrs.
-which will be covered by the revenue
surplus of Rs. 77 lakhs. GENERAL BUDGET—GENERAL
DISCUSSION—contd.

6. The State Plan Outlay this year is
estimated at Rs, 150.96 crores to be
financed to the extent of Rs. 87.50
crores by Central assistance and of Rs.
3.50 crores by the Electricity Board out
of its own resources. Nex year's Budget
includes a provision of Rs. 143.54 crores
for the State Plan Qutlay, the Central
assistance being Rs. 75.60 crores and
the internal resources of the
‘State Electricity Board, Rs, 7.35 crores.
In addition, the centrally sponsored
schemes account for a provision of
Rs. 11.25 crores next year, as against
Rs. 10.74 crores this year, thus giving
a total Plan provision of Rs. 154.79
crores next year as against Rs. 161.70
crores this year. I might add that though
the provision for loans for agricultural
purposes will be Rs. 6.48 crores less
next year, the overall investment in this
vital sector will not be affected, because
of the expanding rural credit program-
me of the Cooperative sector as well as
the credit likely to be advanced by
scheduled banks. The Land Mortgage
Bank will extend its activities to 41 dis-
tricts mext year as against 25 this lear.
Nevertheless, it would be open to tho
State Government to consider the ques-
tion of augmentation of outlays, if
necessary, after ensuring that more re-
sources are mobilised for covering the
additional expenditure,
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MR. SPEAKER : When the budget
is placed before the House there will be
discussion. Then he can discuss the
whale of it and ask for any information

he requires, After all, the discussion is
only for eliciting information,
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SHRI HEM BARUA (Mangaldai)
When is the Finance Minister replying ?

MR. SPEAEKR : I think it will be
about 2.30 or 2.45 p.m, depending upon
the time taken by hon. Members Some
of the parties have still some time left
The Congress Party has one hour. I
think the Minister needs that time.
Therefore, there will not be many
speakers from that side. There are some
other parties which have 9 minutes,
5 minutes etc. The Jan Sangh has got
16 minutes. The Communists have got
9 minutes and Shri Banerjee is speak-
ing. SSP has 13 minutes and Shri
Gunanand Thakur is speaking. Com-
munist Marxists have got 16 minutes
and Shri Ganesh Ghosh is speaking.
Therefore, 1 will finish these and then
call the Minister. Now, Shri Kunte may
continue his speech. I think he has
taken some time.

SHRI DATTATRAYA KUNTE
(Kolaba): I have not taken even one
minute.

MR. SPEAKER : Perhaps he was
only called. Now let him continue.

SHRI KAMALNAYAN BAJAJ rose.

MR. SPEAKER : There are 25
names from the Congress Party with
me. His is the 10th or 11th,

SHRI KAMALNAYAN BAJA)
(Wardha): I have been waiting for the
last three days.

MR. SPEAKER : I will have to give
time to all the parties and regulate the
business of the House. Now, Shn
Kunte.

SHRI DATTATRAYA KUNTE : By
now many hon. Members have said
what are the special features of the
budget, if any or how featureless it is.
Therefore, without saying anything in
general, T would like to refer to certain
broad points, | |
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[Mr. DEPUTY-SPEAKER in the Chair]

The Finance Minister has in one part,
tried to raise certain additional reve-
nues by raising the postal rates and
other duties and, on the other side, he
has left a gap of Rs, 200 crores un-
covered. As far as the taxes that he
is raising are concerned, the postal levies
are of a type which is going to be very
barmful to the poor village people in
many respects. The increase in postal
rates, especially so far as postcards are
concerned, is really unnecessary and
has been forced on us only because the
postal and telegraph departments are not
trying to bring about economies. Also,
whenever they open new post offices ex-
cepting them to be self-supporting and
not incurring any losses is also not quite
correct. Therefore, instead of raising
the levy on postcards, it is really neces-
sary that he pulls up the postal depart-
ment to economise and give the same
service within the present schedule,

Then there is on levy which he has
increased and that is with regard to
newspapers that are being sent by post.
As he knows very well, as far as big
newspapers arc concerned, they are dis-
tributed mainly by hand. Therefore,
they are not going to be affected very
much by this levy. It is the small news-
papers, specially the district newspapers
that are mainly sent by post to the sub-
scribers.  Under these circumstances,
when he is trying to raise the levy on
these newspapers he is causing harm to
the process of democracy going deeper
as well as to the local people trying to
voice their viewpoints, Therefore, he
ought to consider this levy from this
angle rather than trying to raise a few
lakhs out of this levy.

Then, he might think that tobacco is
just a waste and, therefore, there is
nothing wrong in it being taxed. The
poor agriculturist or poor villager who
usually goes to his field, when he has no
occupation and sits in his house, he has
nothing to fall back upon but to chew
a little tobacco. One really does not
know whether the Finance Minister
wants to tax such people still further and
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make it inconvenient for them to enjoy
that little pleasure from this tobacco.

As regards the gap that is left, ho has
not indicated how he wants to ffl it.
Does he want to fill it by printing more
notes at the Government of India press
and thereby let loose more money in
the market and then leave it to the mar-
ket to raise the price on goods and other
things as and when it suits people ? Be-
cause, then the prices will not go up
only to the tune of the additional notes
that he will print but the price of every
commeaodity will go up higher and higher
and, therefore, there will be much more
inflation. On the other hand, if he is
going to come to this House for raising
more taxation in November, than also
he is going to touch the pocket of the
poor tax-payer. If he is going to touch
the pocket of the poor tax-payer for
something good or essential, then the
tax-payer would not be grudging. But
the Finance Minister is trying to raise
these taxes in order just to run the
machine.

Yesterday we heard the Minister of
State for Finance trying to tell us that
the expenditure of running the Govern-
ment has not gone up very much. As
a matter of fact, he quoted figures, try-
ing to show that the percentage has gone
down. But when he was giving the per-
centages he was trying to delude or mis-
lead the House, because the percentage
has gone down only because the
revenue has steeply gone up. If the
percentage has come down only by 3, 4
or 6 per cent, then it has got to be ac-
cepted that the cost of running the Gov-
ernment today is much more than the
State could afford or the poor agricultu-
rist or villager could afford.

While on the question of administra-
tive expenditure, he was trying to make
out a case that nobody could be in
favour of retrenchment. Well, if there
are Government servants who are not
doing their job properly, it is necessary
that they ought to be retrenched. The
productivity test has to be applied and
it has got to be found out whether all
the Government servants are gain-
fully employed all the time, 6 hours or
8 hours, whatever it is. In my view,



755 B.G.—Gen. Dis,

there is plenty of scope for retrench-
ment. If we look at the year by year
rise in the number of Government em-
ployees, it will be very clear that pot
only in the categories of peons, class 3
and class 2 employees but even in the
higher echelons, Secretaries, Additional
Secretaries and Deputy Secretaries, there
is scope for retrenchment or reduc-
tion. Really speaking, Government
ought to be very keen in making re-
trenchment, not for the sake of retrench-
ment but so that the offices will func-
tion much better. As a matter of fact,
if there could be no other remedy, he
could as well fall on the remedy of the
Madhya Pradesh Government, by bring-
ing the age of retirement down to 55
and pot fill up those vacancies. Really
speaking, for five years there should be
a plan for making reduction in employ-
ment at the rate of 10 per cent per
annum,

When I am saying this, I do under-
stand and appreciate the situation in the
country, that therc is already plenty of
upemployment., But this is not the way
of providing employment to people. If
he wants to provide employment, he
ought to provide employment in a2 man-
ner whereby people would be doing good
honest service and they will be gain-
fully employed. As a matter of fact, 1
am going to make a grievance that he
is not providing sufficient employment.

The other day he was asked a ques-
tion as to how he is utilising the finances
that he is receiving from the LIC. He
refused or declined to disclose how he
was investing those funds. It is not very
material whether he discloses it or not.
But as long as he is only buying shares
of certain concerns, what is he doing?
By buying those shares he is releasing
the money to those shareholders whose
shares he has purchased to spend it any
way they like. He is not using that
money very pgainfully. Government
might be getting control over certain or-
ganisations and certain companies. But
that is not the only objective. If he
were to use this money more gainfully.
for instance in building activity, when
cities and even villages and slums re-
quire housing, when it is necessary that
satellite towns are built, it will give em-
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, therefore,

pay taxes which he wants to collect
from them. The colossal unemploy-
ment in the country really requires that

when Hitlar came to power, when the
armament built-up was taken in hand,
the armament built-up might be wrong,
and was wrong, but all the same it was
good in this respect it gave employment
to many persons. Well, I am not asking
him to build up armament of the coun-
try. But he ought to open new works
where annually quite a few crores of
rupees would be spent and it will enable
people to be gainfully employed and
about the L.I.C. funds which come to
him to be invested, I should believe
this is one of the good things on which
the LI.C. funds ought to be invested
rather than try to control certain indus-
tries or industrial undertakings.

Coming to another question, we are
in the 21st year of Independence and
this is the 31st year since in the year
1937 the provisional autonomy came
into force. Even today, in this country,
there are thousands of villages which
have not good drinking water. Is it not
the responsibility of the Government
to see that the Central Government or
the State Government do provide suffi-
cient drinking water to all the villages
rather than make them wait for so long?
He might argue that in the past there
were occasions wherc even States like
Rajasthan have returned the money
allotted to them for this purpose. If
he finds that the States are not dis-
charging their responsibility, as he has
done in the case of food, he should then
directly take it upon himself to see that
every village is supplied drinking water
and the promise that was made as early
as 1937-38 is fulfilled. I might cite an
instance when the then chief Mimnister
of the Bombay State, Mr. B. G. Kher,
went round my constituency then made
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a promise to my constituents that within
three years, he will see that every village
in the State of Bombay then
would bave sufficient drinking water, 30
years have passed, Mr. Kher is, unfor-
tunately, no more and here we are in
the 21st year of Independence and yet
there are people, there are villages, who
have not just sufficient drinking water.
Is the Central Government not responsi-
ble for it ? Does it not owe any res-
ponsibility to the common man ? May
I tell the House that the total expendi-
ture for these plans, as the Planning
Commission has shown, is not going to
be more than what is going to be sunk
down in the sink of Bokaro ? Whether
the Bokaro Steel Plant is required at
this stage or not for producing a certain
few steel flats, as the hon. Deputy Fi-
nance Minister pointed out yesterday,
this country can afford to spent Rs. 1000
crores on Bokaro but, when it comes to
provide millions of the dumb people in
the country with drinking water, well,
it is no concern of the Government. He
wanted to save, according to him, annu-
ally foreign exchange worth Rs. &0
crores. They have thrown down all the
foreign exchange that we had, all the
reserve that we had, down the sink all
these years. Now, he says that we will
save foreign exchange rather than pro-
vide drinking water to these dump teem-
ing millions in the villages and the coun-
tryside.

Sir, these are the main aspects from
which a Government is judged, not from
the army which it maintains, not from
the huge buildings that it builds. We
are told that, at present, what is being
done is flats are being built, residential
accommodation is being built and all
that. But these are the real aspects. It
is the common man in this country who
is demanding of this Government
whether the Government is, at all, going
to provide employment. er this
Government raises wages either through
wage board or through dearness allow-
ance, what is it doing ? It is creating
disparity between the village, the un-
employment or the partially employed
villager, and with his meagre income,
he becomes poorer still. This is the
question this Government has to decide
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and I should really believe that the bon.
Finance Miniser ought to be bold enough
to put these matters in the forefront of
his effort.

SHRI S. M. BANERIEE (Kanpur) :
Mr. Deputy-Speaker, Sir, right in the
beginning, after hearing from the other
members—because I could not hear his
budget speech; I went out—when some-
body asked me as to what was my com-
ment about the budget, I said, ‘It is a
bundle of hollow promises and a stink-
ing birthday gift to the nation’. I pur-
posely used the word ‘stinking’ becausc
we expected that some relief would be
given to the common man, but unfortu-
nately so many taxes have been levied.
He has levied a tax even on confection-
aries, l.e., taxing the small baby; I have
never heard of this; no country in the
world has ever taxed chocolate or lozenge
which is supposed to be baby's food.
The hon. Finance Minister may be aller-
gic to chocolates and lozenges, but that
does not mean that these are not needed
for the children. When sugar is being
sold in the open market at Rs. 4 per
kilo, and at some places even at Rs.
4,15 or Rs. 420 or even Rs. 4.25,
naturally sweets like chocolates and
lozenges have to be bought to be given
to children.

Another tax that has been levied is
on postcard. The price of postcard has
been raised. The Education Minister
is already trying his best to see that our
countrymen become illiterate, and with
the rise in the price of postcard, from
6 Paise to 10 Paise, I think, literacy will
come to an end. Nobody would like
to write a postcard except with the bear-
ing ‘Members of Parliament’.

Coming to deficit financing, Mr, K. C.
Pant and Dr. V. K. R. V. Rao waxed
eloquent defending the deficit financing
and they said that unless we reduced
the developmental expenses or levied
more taxes, deficit financing was a2
‘must’. I remember, in this House, cer-
tain solemn promises were made by the
hon. Finance Minister about two things:
one was on devaluation; when there
was a question whether there was going
to be another devaluation, he replied
that, as long as he was the Finance
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Minister, that would not happen; and
the other promise was about deficit
financing; I remember hiz promise, his
assurance, though it was not as cate-
gorical as it was in the case of devalua-
tion, that he would not resort to deficit
financing. Because of this, when in Sep-
tember 1967 we met him to discuss the
question of dearness allowance, we en-
tered into a compromise with him that
the mcrease of dearness allowance for
six months should be deposited in the
Provident Fund—just to help him in
mobilising the resources for the success
of the various plans—and six months’
allowance should be paid in cash. We
told this to the Finance Minister and
we appreciated his wishful thinking that
he would be able to hold the price line
or check it at a reasonable limit. But
we knew the class character of this
Government whom they represent and
the tall talk of socialism but practising
capitalism in the country. We knew
that this was bound to be a failure. My
apprehension was correct. 1 was not
prophesying at that time, but now I feel
that this country is also on the brink
of liquidation.

We were aiming towards a welfare
State, but to-day after this budger T
have come to the conclusion that it is
not a welfare State, it is going to be a
farewell State. That is my conclusion.

How can we avoid deficit financing?
Mr. Pant has not touched those Points -
how the income-tax arrears which stood
at Rs. 376 crores in 1965 to-day stand
at Rs. 550 crores. Now what about
nationalisation of banks ? A prostituion
of socialism is being practised in the
name of having social control on banks.
By this they can hoodwink their own
Party and some men in the country but
not all men; they know what social con-
trol means. This is a deviation from
their tall talks, for their hollow promises
made either to the nation or to the All
India Congress Commitiee or in this
particular House. We, therefore, de-
mand that on the question of deficit
financing when the Finance Minister has
failed and is resorting to deficit financ-
ing despite the taxation, it clearly
means, Sir, that the can equally
be run by the General Manager of Nasik
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Printing Press. We do not need any
Finance Minister in this country and he
should resign peacefully and gracefully
and cease to work. He has failed to
mobilise the resources in the country
and he is still taxing the poor and re-
sorting to deficit financing. Sir, it is
high time that a man of his character
should resign peacefully and quit grace-
fully.

AN HON., MEMBER : Will the
hon. Member accept that post 7

SHRI S. M. BANERJEE : | am not
capable for that post.

Even about the nationalisation of gene-
ral insurance and import and export trade
we have not been able to do anything.
Sir, I give a bright instance. A lot has
been said about experimenting in the
country to check the economy: Have
retrenchment, sack the poor Class II
employees, revert them, give defence
orders to the private sector and there
should be retrenchment in Defence.
What is happening ? Sir, I give a bright
instance. A new factory is being set up
by STC for manufacturing shoes for ex-
port at Rae Bareli, the constituency of
the hon. Prime Minister. You, know, Sir,
Rea Bareli is not a leather centre at
all. It is being set up at the cost of the
British India Corporation, at the cost of
an established factory of 50 or 60 years
standing in Kanpur, all just to please the
Prime Minister. Is that economy ?
Rs. 2% crores will be spent in Rae Bareli
whereas by spending only Rs. 50 or 60
lakhs they can take it over and run it
as their own concern. 1 put this ques-
tion to the hon. Finance Mimister : is
this the economy? Prime Minister's
constiuency has to be nursed at the oost
of us, at the cost of the nation. It is a
shame, Sir, and it is a sad commentary
of our socialism.

I demand as the first thing that there
should be no increase in the prices of
postcard. There should be no excise
duty on confcctionery and those taxes
which have been levied and which result
in more prices of the various commodi-
ties and hit the consumer should be
withdrawn.

I have demanded of the Finance
Minister his resignation, not because I
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am allergic to him. 1 like him for his
integrity, for his honesty, but we want
a Finance Minister who can mobilise the
resources not by taxing the poor but by
taking money from others, those black-
marketeers and hoarders who-are actually
ruining the country. I, therefore, de-
mand, Sir, that he should beware of the
man eater and if he is not able to tame
the man-eater, it is better he resigned
his post and quit gracefully.

MR. DEPUTY-SPEAKER : Mr. Sri-
nibas Misra. You have only 9 minutes.

SHRI SRINIBAS MISRA (Cuttack):
No, Sir, Just now the Speaker read out
that T will have 15 minutes.

MR. DEPUTY-SPEAKER : 1 have
got the record, No argument please.
Only 9 minutes you can have,

SHRI SRINIBAS MISRA : After all
this long discussion and after going
through the Budget, it appears that it is
equally unrealistic, equally in the air
and without any direction. It appears
that the Finance Minister is living in a
world, is living in an India that is
peopled by only businessmen and in-
come-tax payers,

As in the story of the King’s Sons,
the Minister's sons and the business-
man’s sons getting all the benefits—all
the relief that the Finance Minister has
sought to give is given to these people
and not to the common man. All the
tax that is to be paid has to be
by the common man in the shape of
payment of excise duties and corpora-

]

tion taxes which are passed on to them.
It is realistc in one sense The
Finance Minister has been rulhﬂcin

certain places. He has
money from somewhere and put it in
other places. That is the only realistic

aspect for which the Finance Minister
must have laboured very hard, My
sympathies are with him. But that can

Finance M nister has not claimed any
socialistic pattern in this budget. It is
neither socialistic nor capitalistic. It is
just the budget of the type of a harassed
budget in a dilapitated household when
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one just pays his taxes, without trying
to manage the expenses. No direction
is given. It will be seen that a good
proportion of the tax income is spent on
our Defence expenditure, civil expendi-
ture and miscellaneous. So far as im-
provement is concerned, nothing is left
for improvement. For transport only
half per cent of the tax revenue is spent.
For public works it is 1.5 per cent and
for River schemes it is 0.01 per cent.
This is how the developmental expendi-
ture is met from finance. 1 will come
to this particular aspect later on. In
this state of affairs regarding our income,
for developmental expenditure we have
only to depend upon every pie that is
put into our begging bowl by others.

Coming to the defence expenditure,
nobody can say that it is not necessary.
It is better that our defence should be
strengthened. But what have we done ?
It is most lopsided. We are talking of
the proliferation or non-prolife:ation
treaty, We have taken really a stand
which is defeating our role as a mnom-
aligned nuation. We don’t want to sign
this non-proliferation treaty although
it comes from both the big or super
powers. It is alleged that they are pul-
ling us to both sides. We have taken
such a stand. But what steps have we
taken to increase the possibility of our
nuclear improvement? This Budget
does not show any indication or any
such attempt made by the Government.
And it is to'be admitted for the budget
that there is much scope for economy n
the defence expenditure, without affec-
ting its effectiveness.

Regarding income, the Finance Minis-
ter has stated that the public sectors
have not been able to do much and con-
tribute much. Rather there is this Rs.
41 crores loss which is being paid on
that account, It is for the Finance
Minister to think very seriously whether
all the expenditure that has been jncur-
red in the public sector is being well-
utilised. I don't suggest it for a moment
that public sector should be abandoned;
that is fantastic; but 1 would say that
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vealed that year after year deficits and
losses are piling up. Similar is also the
.case with Hindustan Steel. In all these
three big steel factories there is top-
heavy administration. At the same time
when the labourers come for an increase
in wages the Finance Minister says ‘No,
I have no money’. When the question
-of improvement of service conditions of
the labourers comes up, everybody in
the management says that there is no
money. But for appointing high-paid
officials, somehow money is found, and
the consequence is loss to the public
sector undertakings.

So far as development expenditure is
concemed, in the present state of our
finances, it is natural that we have to
depend upon others because we bave no
money for the purpose, For jnstance,
there is PL-480, and there is also an-
-other PL with some other number, and
there is aid or loan from other countries.
A long list of these donors and creditors
of this poor country is there.

1 would submit that whatever eco-
nomy we may effect in other spheres of
expenditure, it is nccessary that develop-
ment expenditure in the matter of edu-
cation and health must not be affected.
1f we neglect health and education, then
the mental standard of the country
deteriorate and it cannot be recouped
within a cneration it may take some
generations to recoup it. These big pro-
jects may wait for five years or ten
"years, but when once the younger gene-
ration deteriorates and it is not looked
after properly, it may take generations
to make that up. The budget discloses
no indication of any attempt on the
‘part of Government to look to this as-
‘pect of the matter.

You will also find that education does
not find any mention in the budget
‘speech of the Finance Minister, nor does
health. All attempts regarding health
‘have been confined inside the loop and
except the loop there is nothing else in
.regard to health.

Reference has been made in this
‘House in the course of the budget dis-
-cussion to the fact that drinking water
has been a problem in this country and
ryet for the last twenty years nothing has
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been done to fulfil this mneed of the
people, There are places where there
have been no wells for miles together.
Would it not be in the interests of the
country and would it not be the duty of
the Government to start a crash pro-
gramme for supplying drinking water to
all the areas in this country evem by
construction of wells ?

Regarding grants to the States, no uni-
form policy has been followed in this
regard. A backward State like Orissa is
not on a par with other developed States.
And yet what has been done im the
matter of grants? The grants to the
States have been influenced by policies
other than equity. The results is that
the imbalance between State and State
has increased. This imbalance has also
increased due to the holiday in the Plan.
Because of the Plan holiday, the States
have gone their own way since the Cen-
tre has not financed them. Therefore,
the imbalance has further increased.

Regarding irrigation, there have been
proposals from the Government of Orissa
for grant of money to finalise some
major irrigation projects. If that moaney
is sanctioned, the State of Orissa would
be in a position at least to keep the
eastern region of India free from famine.
But that has not been done. The recent
cyclone, floods and drought in Orissa
have converted the State from a surplus
State into a deficit State so far as food-
grains are concerned. No permanent
step has been sought to be taken in this
regard.

MR. DEPUTY-SPEAKER : The hon.
Member was entitled only to 9 minutes.
He has already taken about 10 minutes.
Now he must conclude. When one party
puts up two speakers, it is very difficult
to give more time to both of them.

Now, Shri Shiva Chandika Prasad.
He should conclude in just two minutes.
After that, I want to adjourn the House.
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T FgAT 93T & T WU 9o RBw
sife  wichir waar s & suft
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T & 99 % 0T oY 7% ¢, fadwwe
o 2w F qff for&, afern, aorrm,
TR, F|faEn, dmR W faeige
wifz s wmdier swm & aga swr
7 9 o= 5 3w & wn & fae
¥, wifew g8 § s St Y
wi faar a1, s e afem s &
i, sAafi AP @ ¢ aw
& famY g #ee F € AT gt oT A
T et g2 & 3w av fafire fararor
AT *1 = Hiaww Y fodd 7 T@A
F1 faemm

4fF fex o awm & & zafew 4
TEA AeAl AT FL @G |

F59% & AT # AUy Y-
FT07 A F1 T AT & ag g9 A6 A0
Avg g affgw § 9% @ @ W
ATHTT ¥ g dAW Aredl § 5 ag
IR 9¢ FRIR ®@Y 9T 4g
T T 6 ag Wt AT qRET
&1 foarfeag 71

aror g fee W werge gl
foe & am, gmavT o S el S
T 2, T @ afaEt v aig ¥ gAe
fa= #7191 faerd fewmr mml® @t
T Tm ¥ From 79 fegen & aew
F faen ofmag e, dev afes o
A FER I g, A a2
& g zafan § avw § W fE e
FY ATIGT FEaT A AT AT |

<fe @ 7 & Tafee & g
T S FT AAT T 9T @A FY A-
qﬁgﬁz’tm;

IO APWA : W AAAG T
AT FT |

»it wiirer seme ;. fa=Td & s
w0 & foaw & ¥ ifearde & aw
et & T &Y o fis v & s frvey-
a1 AfeT e ag a8 gAT EW &
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T FATTeAd A & W A F Awgw
fe sy faard G & s ggEde
AN & 1000 YA AGT F
fag 3 i o 5 afs g &=
s feafa &) a@ & a9 7% )
df &7 a7y 7 § Tafan ar i
1 gWTEEH I @A faqr 9

13.05 Hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled af'er
Lunch at five minutes past Fourteen of
the Clock.

[MR. DEPUTY-SPEAKER in the Chair]
GENERAL BUDGET—GENERAL
DISCUSSION—Concld.

St AWTAT ST (FFTAT) © TYTEAE
wgRA WA, T4y fF 5 qre W
faet "elt s 97w faaw & Soaew
W § FH Gw ol § ag g, amig
FA| 2T A 7 a7 e e & fi=
T gg aver F7A # R awrerEng S,
AHTHATT ATAA, TH & HAET T F
Hitaa <0 | 7fz 9 § 77 777 feaw
& qEHT 97 AZ AAST FT AL ATH Al
WRA I A9AT AAT SAFT HTATT
ardt 1 Afew @ g T, @@
9T vOE A Al 7 A T A
faey welt oM & T wTI &Y 50 T
SAAT F AT TE GIAT ST A1 8
fowr oz ¥ 2= gaftafaat &1 a9 g
aT, W7 At ouw & ag v A g,
T X ¥ T AT WY gAY eI A
T g« & gofig war a7 5w
faer weft <fY, ot o #Y @ oY WA
¥ arft Fiare  Fge & feafq &
TEAT AR &, FH & FH ¢ AL F AN
F T #7 TWA g, T Y AR AT
Y WY zu, Ay I N Pafa § g
# arT 4 1 FfeT I 290 77
To ¥ a2 A feafy #Y sr s Fw F

g w2 fear | 3 ot Fafire farerrer
g5 oo aff Ot w= 3g 200 W4T
Toffe s domar WA & &
&7 & arat | fae weft ot ¥ ag w5
a1 g€ T HH AT E |

Ay feamt &1 3w ¢ AR @
SR AT A TE@ AN E | A WA
Fr w91 FY 7€ & fF 1@ I T
grft, @ ax wmaw § afz €6,
afe qar 7€ fF <9 @mw 7 T2
fer amare qT g 1w e F A
s 7 fer mr & wEAE - faw
TR T A g A AT w9 A1 & fF a@
s3FE ERaTadT & fa 371 e 3w
¥ 85 wfqua &1 G 9T AT AT
frafe v § gy wo=i 7 afz a9
9 a1 sl § fas 10 31 15 fawa
AT Gl T & A q@E T W AT
a1 #Y " §—Forw 3w # 85 wiawa
@M & 9 offaw faflg §@
g 39 & faT 33« 53 FUT =97 &t
Ffog G ar g oow o feaw
F Fa9Y I I FHY a<g ¥ @A 9%
o faar @ 1 o= arfar & € QY 78
faar & w0 oW W T AR
fow am= aifenr adf g€ 99 X =2
feat & et 1T, aE A s A e
Z

7T 7 T a9 7 £ o oF aReEy
T Ft TAAT FT AAL AT TR FT
T gt wifgd mffa o Tw
mgw Afemr Fg o+ 9 R
M F 27 FUT FTH FT ATAAT 3 ATo
T & 1 =T o wE wEy 4 5 A
mERAm A e ) fw e A
7g feafa & 99 7 g a9 74 399 gl
I, gsgian A ! A
e ek el ¥ frad agr AT
THRT ® W @ § AR @O aTH
ez w¢ @ fawel &1 7w @
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[ onerz 3]
F—fam &1 g g @R
TG T FET g—r0a w1 oIW
& I & afaw fear smar & s ar
FE FfTat 1 vz & 9 2 ) faw
el o Fgy € fF oew oA coo FOT
To T 9RT g, AfF" 9 500 FOT
To TH HeH & q¢ @T  qAIGIAdT & T9
w@Rigar g | fawwelt iy &1 —wwHF
T e A frzm woRar w
IO FT dH |

W TH AW F AR F AR A
FAST 298 q8 qF W1 AQAT F
Y o F w7 F fod R § A
O W &% 1T fakwit # g
# faa, s A AR FAE ¥ R
T as Thel 9% 9 99 W
2 ¥R o vl wEey fa @ A
ol AT W A "HEAT §
& 97 1 1@ *Y srd-smaewt &1 W@
7 AT 9T | e awe F g arar
Tar a1 fF gw We ¥ erd-sweeT A
MW T AfFw zwar W SN
Tar & fear @ 1 &% @ 2w &Y S
¥ I frEwm F Y F aga
a¥ w ¥ dfem,  dfEw
farafraem $ 10 sTRR I FT R
it g igdf
¥ o ¥ dimr ) aid ot g
ot w2 F TR W ¥ =g AT Ao
Hifgar 3 oF swE W 91 AJR
a7 fF 2T & 9T drET i e ar
EEX OF T HE W Y 90 g §HA
21 AT Sw s FY e fegr o ?
agh Y FETAR F AT 9T 3W Y T
ST #1 gre faan sman 3, 20 A e
ST &1 e fRRT ST

WY FHEH FIH & ITHY aTH F1E =
g faar o i@ WMA A
¥ oo o T I g | Ry ®
T T OF & AW F A A9 @A HC
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W FEER # famm w@ €
IR 2 § o WY &7 TF a1 2N &7
Ffaw §, gAk qW & o Ad T
TWRAT RN T@ A I TN AR F
THE TG A RTIF & | 0T FTAAT AT
72 GE U F qgar § A e wr
Fo Fz Sfe o7 &z Anww o
¥ | UF a6 UF 9T UF €997 W' &
TE v @ 1R gELT a6 99 9
753 TR FEAT @S F< frar o @
qw & fauwar ot aga SqR_T {1 AT
AIFTT JAAT TFAT F1 & T FI
AR F N aE T FHE @ A aa
AT WA ¢ fF s w0 ar a9
FUS #Y 999 &1 A%l g | |aAl 7
T TCE §1 T ATCH X F9908 TAT
@5 @ W g R A aw®
feafa ag & foF 9% g a=a1 #1 fas™
# fau zre ot 7€ | A g AW
faeraT WiT o &Y avg @ FgdT &
g W & K A1 AT ] FGT W
o | & S I ATH-aTe S T
g & 1 I A9 A7 Wi &t fAain
FTAT ATEA ¢ a1 TF FT HIg ATTH! BIEAT
AT | UF AW qfes &R F
W a0 T GrEe dwIT g 0 A
s qaerr g § fe gfn @
A TR 9 WA T AW A e
JTT F TG AW T 7E FF A AW
R a< gfead st s 2w & 8
e frgrr ¥t g e § F et
qx ¥ ot Wit o ¢ agr 3 A w
Fareit AT swg Y afenlt Fwafai
AR oferd gl ¥ A FT= FA
§ s fafodte & by & fAg, s
FW F GEEAP (A0 | TEH AATAE
grar & & goer anEl I g
gerar g § 1 7 fae Wl oft & g
w1z g fF ) 3 Frasgmar w0
g § A T A A W R
qwa g o femad mAq e,
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WA @ a7 4
T § ST A AT AT AW AT ALA
w97 # T9F AT FT THF § T I
T THH TAT gaT ar 290 FIT
TTd FT AT AR FT G0 ATTH! 4 F7AT
TTT R} THFT STETT T TN

HATOEATET &M FT qoIC qga T
i &, S e fawm & few g
&rar & f feu< gw 2w *1 & o |
TH q9ie # owiA e man & fF e
sfawa Awaw w9 § afg Rl o
afed g0 7 =7 O 7 5 w15 o
7@t fear mar & s 9w afg & feed-
SIWA HY O, JEFHT FEATU Hy AT |
Tz Afg a2 7 A9 & gaww F &y qea
g ammm  ofdeafadt & 0 zR
Frer welt o7 Moot dmrd & o
ofzar i Z&T @, SEE T €, I
AT | a1 FW § & TS AW AT A
guret wfgy, S fam ot A
FG F Tifed | TN F A F faw
Wt 99 F A QAR g @l
TuTw faaw &0 59 989 7 AT 9% 2,
F = 0T @ & A F a9 9T Ay
TR E

# gawar g 5 ag aore weea: o -
Y T ¢, @, fagmn &1 a9 2
7g Foie fggeaa #t T s F1 a9
T awar faw &l ot & g
AT FTT fagd AFT G W E
farer wielt v & aC AR A fem ar
fr gw ot o gl & WwE w1 A
i ¥feT oo a ag AT TG FC qS
£ 1 wefag & e g fs @ awe St
T Y Ay § G fen s fgd

AN TN NI AT FDE |
F wwan g e o o famd o ool
&Y griY, oW % feew w1 @
=T SO AT T W A g @Y
Z1 wwAT | AT Tg G KT AT
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g f wiew e #r W faear Y
N o1 @ &1 ofewsr SR TR A
w1 fomr 78 A o1 Wr g waw 2w
#t et uwe wiy & faars g gwdt
fagr s 1 W a5 a%ar §, 99}
fagre st #1 "ER 99 99T § AR
o1 T &% g oo Sfee anft @
W1 = grAr #1 FEifad a9 ag
FLNE | faer 5ol TA9 TG AT
T9GT 8 T #7 FEiata F fag
MG E sEfeay m amgle
gadr & ufwr zaw wgeaqw & & fau
darvErg ) fod v matea srefasan
2 FT YT ATAVGEAT £ |

fa wdl oY 3 =09 syfat &
fmmmisa s e afgf =
g gifads g &Y I AT A &
fom frem FsAMRE frex
AT AEAT 7 IRIT FHI T BT A
w1 A AR AR J9T T | Afe
ATaT AT W) oAt § F A
AT IAF AT W TEA ST ? A
UT A gSAEI AT TEE | HT G
I % fo @ @ ¢ @ I wgmE
wa A qr A ey g A faw wel i
T T E | I A W § 7 T
WOTIE TR TG T
e g f 93 feag off faer sieficlt &
§B FCU 0fgd |

g s e A mw
AT &Y a1 § | W N g F fag
T & # qgn T ¢, e A
amwar § | afFw cEwr § #F AW
f w afg & amaeR N a0 W ATH

" %% %1 qifaea™ #1 &, woerfeq SHE

N F Fe & swrd fad & oord
Y 8 F | W srpEET 9 e A
#1 € @, @fw F a1 F g A
ST AR AT AL
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[ e By

= & & zaw1 Fg F ag aoe @
N WA | A A g S} T AT
# x| awe & fadw s § 1§ s
Fq@ ¢ Frach 2ars e W awe
*1 qf9g ¥ FT TF 4T q9 GATL qTAA
T RGN

SHRI GANESH GHOSH (Calcutta
South) : Mr. Deputy-Speaker, Sir, the
hon. Member, Shri P. Ramamurthi, day
before yesterday, thoroughly exposed the
real character of the Budget and the
thinking or outlook underlying it. That
thinking or outlook is that our national
economy can oaly develop by whetting
the greed of the big business for more
and more profits. Gone are the days
when the s Government used to
pretend that the development of our
public sector economy will pgradually
lead to socialism and therefore that
should get priority treatment. But, Sir,
our economy today is in such doldrums
that the private sector or the big busi-
ness thinks that only a shot in the arms
by the Government will make it survive.
That is why, Shri Morarji Desai, despite
his rehictance for deficit financing has to
reconcile with it. It is very difficult to
say how much he is reluctant or opposed
to deficit finamcing, because only he
himself can say that and what he has
done in the current year is exactly con-
trary to what he had said earlier. About
Government expenditure for direct or
indirect benefit of the big business
houses Shri Morarji Desai said so in his
Budget Speech in para 70 :

“It would be shortsighted to retard
the process of recovery by putting an
unduc curb on governmental spend-
ing.”

That is why big busimess interests who
were so long opposed to the public sec-
tor are now demanding more and more
governmental expenditure even though
it may mean deficit financing.

The Congress Government has been
giving incentives after incentives to the
big business all these years. Has ijt

trolled it was Stated that it would help
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in the expansion of the industry. In
reality it has helped only in the expan-
sion of the profits of the ACC, the
Dalmias etc., by 50 to 100 per cent and
no real expansion of the industry has
taken place. Decontrol of sugar has
certainly helped to swell the profits of
the sugar magnates, but no expansion of
the industry will take place, I am sure.

Earlier, a former Finance Minister,
Shri Sachin Chowdhury, had in 1965-66
abolished the tax on bonus shares as
well as the Capital Gains Tax on the re-
cipients of the bonus shares. What did
it lead to ? Did it lead to industrial deve.
lopment of our country? No, not at
all. It only led to unheard of increase
in bonus shares., What does the figures
show 7 This is what the figures reveal :
In 1964-65 bonus shares worth Rs. 4.1
crores were issued : in 1965-66 it weat
up to Rs. 4.9 crores. But, after the abo-
lition of the taxes it went up to Rs, 147
crores in 1966-67. So, it only resulted
in the Government being deprived of its
revenues and the workers being deprived
of their due share of bonus. I do not
know how Shri Morarji Desai is going
to defend this.

In a2 number of tea companies bonus
shares were issued in the proportion of
1 to 3 and in Indian Irons in the propor-
tion of 1 to 1. Shri Sachin Chowdhury
had. of course, imterest in these com-
panies.

The Government talk of the wealth
tax, But what is the use of imposing
this tax when.all those big business
houses convert their wealth into private
trusts, which are totally exempt from
taxation ? Incidentally, it may be
pointed out that Shri Sachin Chowdbury
helped this process by amending the
Trust Act and providing that all trusts
in which individuals have only 25 per
cent share should be exempted from all
taxation. It will also be interesting to
know how much Shrj Sachin Chowdhury
himself has been benefited by these
measures, if only we knew the number
of trusts in which he bas ghares. I de-
mand a complete investigation into all
these manipulations of the finances of
our country. I would like to know what
Shri Morarji Desai thinks about such an
investigation.
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Eveh after the bitter experience of all
these 20 years, and in spite of the ex-
perience of all the under-developed
countries, including our own, in the
hands of the imperialists in the
UNCTAD Conference that is now going
.on in Delhi now, Shri Morarji Desai has
a pathetic faith in their aid. He states
in para 14 of his speech :

“It is our earnest hope that the
deliberations of the Conference will
help in promoting co-operation in
trade and aid between the developed
and the developing countries.”

But co-operation is something which can
take place only between equals. What
co-operation could there be when we go
in for aid ? This is like a beggar asking
for co-operation from the tycoon.

The whole capitalist world is facing
a crisis. The United States itself is fac-
ing a political and economic crisis as a
result of the masive blows that the
brave people of Vietnam are raining on
them.

SHRI PILOO MODY (Godhra) :
‘Wishful thinking.

SHRI GANESH GHOSH : Britain
had to devalue her pound sterling and
stil has not recovered her economy.
Naturally, all the imperialist countries
would like to intensify their loot of the
under-developed countries if they give
an opportunity to those sharks to do it.
And it is precisely this that our Govern-
ment is doing by continuing its depend-
ence on them.

Is there no alternative ? Shri Morarji
Desai says :

“The other alternative was to put
up proposals for massive mobilisation
of resources. It is my judgment that
this would hurt the economy and re-
tard the process of growth.”

Let us look into this. How many
thousands of crores of rupees are in-
vested in speculation in the stock ex-
change, in the commodity market, in
urban land and housing? If this be
stopped and this huge amount be mobi-
lised for productive investment, why
should it hit our economy ? Would Shri
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Morarji Desai give an answer to ¢his 7
Of course, this will hit the friends of
Shri Morarji Desai. Incidentally, the
country will benpefit if an investigation
be made into the stock market dealings
a week prior and after the budget was
presented to this House—how many
people were benefited and to the extent
of how many crores and who are these
people. 1 need not go into it in detail
because it is talked about m the town.
Then, how many crores of rupees are
being invested in usurious money-lending
in the villages ? If this be stopped and
that colossal amount be invested in pro-
ductive industries, how will it hit our
economy ?

Faced with the biggest crisis the Gov-
ernment has the same old remedies
which have been proved to be ineffec-
tive all these years, The budget reveals
a total bankruptcy of economic thinking.
This budget will not lead to recovery.
It would only lead to greater attacks on
the common people.

The gathering resistance of all sections
of the working peope against retrench-
ment, against automation, against
attempts to attack their living standards
—these are the only hopeful signs in an
otherwise very bleak situation. I am
sure there are people in this country
who will come to realise more and mare
out of their own living experience the
real meaning of the capitalist path of
development and I am sure these people
will get united and will try to w®mite
others to meet the challenge that has
been thrown by the Central Government
through this budget.

sit sy fagrdt amorat (T709gY) ¢
Iq(ETH AGIRA, IT-JUT AT F qwe
T & 3% =faed F1 0F 747 98
gATE ATHA ATAT § | TZ-HINY OF
wt 19 &, AT I7-Tur= FaT AR
999 ¥ fa frar 2, +F =y
frar &\ tar AT & fr Sorz-wTeer
# #El T ¥ 8 E Wl geaam &
&0 Wl & | T I T ¥ afw-
Famsit o7 swfaafagi a1 s fear
T IAF FACAET @ ) STRAT 9%
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[sf sz fagrdy aragdt]
ofer war § 1 ofaaet & aran) @
AYTHT F1 @ Ay § A 9w A
TEA T Fuean faard § |

Bt @o wo wif (T@WYT) : wEAT
9T @ IeF1 F5 off A gwwy

o wew fagrdt s : frg s
aaH Tw fadm omfees a9idr & art
q R IR F ¢ fF ag #if A=
AW AE! F7AT ABA; BET AT
AT FC T F, AT wfeew mAL
& 1 grm, foad 93T a7 w3 awr
¥ geT T gEU TN TET AT
anfees g9 § IWer oHy WE ¥
faeTer ST @, & ¥ A A8F Alw
o frar€ 7 7 T Qg s ST
arar 8, gt et 2 e fwlt w1 #1
quFL |

fawr WY wEgET A FTERE w4 &
/9 ¥ TG THIT AT |

IRM IeTCar 7§ w7 ferar 8 | I8
AT H FTWIE F0F TEA 397 TEC
a1 \ W fawm snfax fafasar F1 fowr
& gad gt a7 fawior &g, goft-arene
H wofEar ad, WA AT T9d =230
T faFm 8t ofg §1 a9 g2 < 39
gfee & 9t go ghaam 1 12 3 sfaa
& @Y 37 qx Tt A afaw fowaa
TE G iy | ITE F fAw Arn
4T F IWiwi ¥ afafEe faa
A AT AT FT FT FEIS AT,
FrAT ¥ A0 97 Fu ar afsfe
sfx FT 1 35 afFv T 921 7 23
sfawa w5, fam Favd ot Fd gd
ayefat 9T 7 HA-uET geEs
AT AT s syt & a3
q Tf4F SWI-TS THYA 74T, T2
BrF 39 § 17 TH ST w+AT TR
& 57 wanl F1 fHa g9w 934, 39
Y anfas w1 F7 3T FE A ag F2A
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TEgraw g | Afer wTE fa
ot gfweme 3 & fag war 47 s
a1 fr sverer Wil 7 Q¥ w0 o qf7
£ et faw w1 W g A s
T JTAT ] | AW Tg FET OF T § F
T A9y T famgw 7 g
M qAT FT ART AF AT AT qAT
qx gé I H qreare fawr wat w1 IAF
9T WU T AT 3FT I ;e
faetrar mar & 5 sy 91 A ad-syaeqr
&7 ¥ fau awqag 7 | Afew 1w
IWE ¥ 250 FUT FT FAYFCT WY
grT faar & 1« 39 @39 7 A7 fadew
7z 2 fr W ¥ d-swaear ATt
1 qgraET [T §; IO T A e
AT "FAT | AfwA gw fay ot feafa
& w1 oft orE #Y ad-eqawar 7@ w4
g R A ey gfewm
ATAET AT A AN g | W qRE
FY AG-sTHEAT T F JI T HT AL
a7 qZ TR H N FEAT & 1 =T T
@t /Ay grm f& g% anifa oF
#IWT & agL 7 I T JX 7eg-afa
I AT LT TEV |

T AR *% @ § f§ 290
FUT A Y 140 FUT TIAT FA W
aar & fa <& oy & 6T A F0%
TEAT G0 THo0-480 F FFaad Al go
A #1 AT FW G I THIGA &
FTor 3% fe saeg w1 fear T @
a@ favamy § fe faw w4 wea 99
IAT AT AT 5T AT BT ETLELT F |
ST ATETY AAFAT T § XAA OF |
a1 few, fady a1¢ £ aq-gaeqr Fg7 I
wr ¢ g 0w feama F & g feaa 7
gaafo wTfoaaTgar | IV THAAEAE
feafa 57 w12 7 srd-sqaeqr AE Tg
AF |

I wgied, 989 T g v faw
Hafl T A T T X AN I &
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T # TE ¥ & A foraay femrt Taw
g ooa afaw feard =) 3av & oW
W § IT-HATT Aot AERT qF a0
A FY AT FT @ E 1 qE OO
e e A qET SR T | T
Fro & & 77 a17 wnfeey 993 &7
FaE AN IR I AfFT R
AT A AA FT R E | AT
THLT AT F1 219 & e & f 370
afafsar agrZrT & 7 T A omfew
AL FAZA FT AXATE ¢ AT S
fam #dr wEgw@a T4 afomw 97 N
ff oarfres A971 T & 1Y 397 T,
Hq AT HAGWH  FIAT AMEO AT F
IEET JATET F4T | qgy eqezariaar
q ¥ NG 37 T A9T AR 7 FET
2 fa gaar gz urey faw Hat § A=
o & fF sfafaas aaal & e«
AW F7H F fAU Aot gd G w3
WA AT FTRE | F@AT A
FIRT TAET 97, T & IAW T EW A
29 & fAW 39F1 79T KT AE Q1AW
Sl ccE el I L e
T TAT FT AT AFAT | FAL GH ZH A9
g U &1 {67 A% arqiwmT § Wi F
T TG IFTN FIT FT IT AH AE

frad 2 w@r e

JITEAT WENET, Trk AT 7™ feramr
¥ OFET AT H TA 7Y 22 FIUT WG
F AR AT A 2 I fAg Az
Tw wew T 9 3fg W g @
mr g zaafz e atfra At &
faw war wgrm v afe F wwdw A
TRET @t wH2r €Y fAerfei
IR T4 | frv=a & ofy wEeEe g
T3 AMEANTAY safew 7 1 WAF AEEAL
Fafeqt a7 Tt 7 sqegAr 7
FAF1 YT fa=ar & 1 e wr afafa
AT 4 IAT TeH qrR IGIT w1 A7
ZW A AT AT A fE w7 AT
A FRET  FATE IAET HWr A TTE
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AT F g N ATy s awe
AR g ¥ faw ag el A o
famfor g & ok =mlt w3 &
femfer e Ty &

T 12 & f5 I R ax
S FAT F AT A_rE A
o o 21 a1 5= e Ja A
g foax sEear &1 TFar @y # R
o =R g ? g F 9 aee
F Een frw w9 € 1 |/ @it
FHE T FAA A 9 F IO BT
Jeow fFaT 8 1 T STRT A SdwT
A1 dufrmgls o ow
AT AT HAT FI TA THEN A AT FT ALY
3G /T | AT GF | qA
A AT RT3 oY a W 7 A
2 |1 2 97 FF FT I w6 7 feod
AT ATH-ATE M I F g FA T AW
oo A fear | ST ETe are fEr
TATH § 9 G i@ k@ ag o
AT "1 & AW 9% o= < 91 |
T g4 fFar I @ 8, a8 FWew Y
THET { @A T 9GS § A A oy
g0 uF avas ol o7 qged f seraw
T e FZEw wEfE A
AT AT F e A T T agrar v
TF ST AT JAT FY JEHAT FY, IAH
2 I JUY FY, T 1 TE@GA
T ¢ AT IR fAu FwEr w1 oo
T ¢ amh &0 3 3w ot A
I wHErRdes 7o § gafy s
FT7y 81 FAACAT ¥ T | AR Tro
g g fm ST 9T deAr
sfger™ 1 @ § A% fagrew & i
Far gfex €1 7@ & uE «wft w9 A
A AR B ARG I
T, § T S A fow ' oA
IR TEA FET TEA E | T4W,
75—-95 ¥ IFANT F F1H F ARX
ox wifed % fafireer o< #t sfegfr &
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[t srew fagrd ard]
s # faama< 1967 & 2220 ¥97 A<
AFTAL 1967 § 8460 ¥IF aqH fww |
TF gHA ITET §, OF ¥ A fowwr
o« wfg Wg 240 AT §, WHET
1967 § 975 ¥4 20 ¥ sNaweEH
qeaE F fC o 1967 ¥ 9gW @@
Wt § 7 w9 F AW 9T 5552
Q{0 | SR FHEY A 3 Y IETEO
faw & 1 O FHAA TW AT TF AT
gfaumit #1gewT FTRE T THas
FT FIT T ERTT THHT 8 7 & FAH
AT ST §FAT ¢ | TTF AT AT QAT
# feeadt #1 F7 F74 HT (IRA E |
JATHT F THA TAT F A ART S G
2 suwt g foar o awar &, Sfe
T TG AT 15 Aty A &1 oW
frx 2% Sgrft o1 WY € TewE W,
HASHG T L | TWeE FTE AT ATLHY
F A N9 1 T A TR FE R
A fag-9a Wordt & 3T T s=eT
Iq 9T IH-99 WA § | HOA gEET
fore %, grer fora aga aw@aT, 38 73
FT I FTE AT FL W & 1 7
faa @l wgIea & ol e fs dee
€ AT Tete fowrai & @ afg &
TO wafod, fag g fawrer famar
2, ¥ ey urer G €, @9 g9 TEeT
forroa = 67 1

JuTeT WEXed, faw Wl &
it & afafora (srigeeed) @A
1 1 AR o 7 10 et gfe
FT SEATE @I § AT AT & 22 T8
#r Afq s, TR FE A eH A
g &1 g S 7T I
YR TAE WA F G AT &A1Y F¥ §—
&3 ¥ ol ¥ 9gT I @ F—
‘gq W% ) &7 e § fafew
it ¥ wfa froaw @ w1 e
o & wor & 3 Al 1, g
1AW F T F W g1 an fare,
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foeme & aew &\ 38 faw s
&1 froqer <t —adr 7 < R
# o AN § WA #] g wE
fr g frove &, wwogw & W % A
Fug FC0 & | A F w9 wfag
Fag $4 ¢ fF T o aim ad
qg sFar R} fame & w9 gwfad
g A1 8 {6 feme ge @t e
I 9 9FAT & | 39 T TUR A
HE AEIRT AT WATAT F =T T
agifear s g fadieft @ i o7 g
WY OF & AN H W snwd fa
W I F FRIAqEATHA T R &
M gn a2 froqwr € a1 f67 =0t sPrama
mfema s fam 2@ A @
AR A g A 9% g A= g
wfed, a8 i o A F Ew
AT qETE, AICET F FH A ATAATAT
TrATH—T T4 WL H [ AT aied |
w& fawarw § o faw et =ecg o=
q T & fa=me &6 1 9 fare
%5 wfus dar 37 3 a1 3 w91
T & gl dfew T "™ S
AT T TG FQ@ § a1 AN F gu
§ a7 FR Y @ e {, ¥ faw
HAY 1 G J 99 7 99, TE FATV AT
fearé 3T

SHRI NAMBIAR (Tiruchirappalli) :
Also cigars, please, of Trichinopoly.

st e fagrdt s e
AERT, a9z X 9 9= gf P, 99A
qfesr §7eT 31T wTEAT 9T 71 AT
fear mar &1 qar feard 3 2 R g
W F AT §H F AN F o W
IZ 99 @ | W ofew AR W
ERET F3 AT St § aF 5 afemw
% § o{ soort T femTE ¥]A
X 9w gTRAT d¥ET AT s
T AW g W § A9 W
drx ardy quwdl w1 wvers fard
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2 8 | 7Y ghewm w7 ¢, 7
aman & ag 3w gfaw &, fwa 2
TH T A FT 99T oo i e
azT AT ofemw dwe uF & qoAw
Frzx ¥ 3t 2 § A aver oy 4w
feafa & g os 1 ST gwar S wfer
& yqEe fawm @ Q@ W
e =fgd | AT F 91 7 9 areAr
7z Wa-9g HATT FIA F AR & |
7g At @rwifaw 2 fr W ofems dx<
AT qrs¥T d¥2 T AT 4gar g ar
WA &1 97 dwev %, frfoew A,
AeH-THATTHE T q%e%, faan sie-
BIE W'Y FIAATd, W99 ofeaw &
U AT AN W9 2, IAFT SqE
T AT E | F Agm frosA T AW
Faeq g fradiior oAt 77 99 |

E I Fg FT H AATS FL A
IYTEREY WEIRW, W I AMT K F G
Z 9t 7z wwmd € oo € /i
FraTiedt 7 TRATer I R | ATEvIERAT
21 O FTETL AT AT &7 F¥ 7@
aEY &, AfFT s Fr feafq & oY
FA-FTCEM TEIX J9T @l g, FM
F 9=8r aTg & Tov F3 fawrd, o
FTEA AT FeqTIHAT AT, AT AT
2 9EF AT T FF AR Aol &
TR # qfews G2 uF AW @ 99,
Y qfesrs dzT & Y ST BN 2,
@ aga FA g st o1 fee fame
FTFTH g9 7 fagram aFav g | S ar
IH 6T B 3T FT W IrAwgwAT E )
I AF B AAU T FE AAE AR
W, 79 T qfeas §FRL FT 3A9-
Tt Faeam 2w # arg-sgaeqr # fod
feaT 7Y & gt |

a8 WY T ¢ fin fesit geihr aed
1 TEEFT FW@ qHq qodAie
faFaaAdram ) grra g g e
et 3uw % feafa off o & fd
L16LSS/68
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vs s FHwT TE AR AW
qEadt 9% faae w7 e a7 fawrfar
FaT ¢ fF ag SO /T F a9
g § ¥ ¥ wfed, Y 3w 9 faoiw
&t g 2 1 Afew g o o ot
¢ fF ageaqw faorg ot Tt
Ffm e fag s g S& srafaai
Ira TaAIfaE g wT ST IO
e g—ax fam s A AT
721 43 €, & Y 39 = AW F AT
§, 99 97 927 e 3¢ fam i
Feafi #Y godfas g@ F1 o=
4 #r gz 4 T wfew g o1
M AAY 99 W1 T Tl e w1
¥ fast =g 9T, W 9w 9wy & fa=
&Y 2T &o F¥o ForHTATL 7 7Y fadaw
FT AT T g FRT——0AT Y &Y A,
IR YEAWEFAT  TE § | WE AT
FHfAET &1 F2T 89 A T F7 T
#7 Tg §—F4T qg TAfaw FTCt §
If o Wi femaw &7 Sf%
o fadT <& ®Y ot 917 s faee
T §, gAfAR 9 A F¥ a1 &Y Wr
& | IITEAW WEIT, W9 A% T FAE
FT 719 37 4, a9 7% & 37 S
qT, 9 AT 41T AT {g A€ @ &, Al
ST 9H A F TGS & AT
Zl

IYTEA AZIEH, T 39 K1 A4 39047
FT AT F FOF Tgl ZT TFAT |
ZaTT g fezor g, sEgTERT
grar =nfgd | 3w & "Ana=t w1, nfgi
&1 fa=r # 2w #Y snfys wafa 3 afy
F1 agTaTar g Mfegd | Ta gfer @
faer weft 9T oUN 92 § T Far
Y g9 IAHT LTI FLT |

DR, KARNI SINGH (Bikaper): 1
wish to say just a few words about the
Kutch Tribunal Award. The Govern-
ment has taken the stand that because of
our pledge to Pakistan to refer the mat-
ter to the tribunal, any such award would
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be binding on our country. I am very
happy to see that the Government at
long last is placing some value on the
pledged words and I only hope that
similar pledged words of the Government
of India will also carry the same value
in respect of all the other loyal Indian
citizens, too. But, Sir, the thing that [
wish to maintain is this, that Pakistan,
by an act of war has lost all rights to
expecting India accept the tribunal
award. I shall read out the legal posi-
tion in International Law. It says :

“The effect of war on treaties par-
ticularly bilateral agreements of :he
trgite contra type is to terminate them.
It is true that ¢reaties which are law-
making known as traite lois type arc
not disturbed by the effect of war and
remain binding on all parties. The
same cannot be said of bilateral
agreements particularly those in which
one of the parties is a belligerent.”

It is well known that the agreement bet-
ween India and Pakistan to refer the
boundary dispute on the Kutch border
was concluded in the first half of 1965
and subsequent to its conclusion Pakis-
tan committed an aggression on India.
The entire dispute with Pakistan was on
respect of the land boundary. This
one aspect was referred to the Tribunal
relating to the Kutch border and subse-
quently on the other sector where therc
was no such boundary dispute, Pakistan
resorted to an act of war and the Presi-
dent of Pakistan declared that he was at
war with India. Though India never
technically declared war, the aggression
of Pakistan and its declaration to the
effect that war existed may be regarded
as establishing that war had supervened
and the contracts and treaties were duly
affected by war. That is the obvious
conclusion, and hence it could be said
with strength that the agreement to refer
the Kutch boundary dispute to a tribunal
stood null and void after the aggression
of Pakistan.

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARIJI DESAI) : 1 have
listened with great interest and atten-
tion to the various speeches made in
this general debate and also bore with
some fortitude and a sense of humour
some of the very sharp shafts hurled
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SHRI D. C, SHARMA :; He can stand
them.

SHRI MORARII DESAI ....which
of course, has become a general habit
with some hon. Members, but it has to
be accepted by everybody, and I recog-
nise it the most, that a budget, if it is
10 be a budget, can never be free from
criticism. Any budget which is not eriti-
cised is no budget whatsoever., [ am
thankful for some of the approvals and
I am also thankful for the very severe
criticism that it has been subjected to.
But it is also true that if I had framed
this budget in an ideological manner as
is expected by some sections of the
House. ...

AN HON. MEMBER : By his own
party,
SHRI  MORARII DESAI : ....I

would have been called either a reac-
tionary or....

SHRI BAL RAJ MADHOK (South
Delhi) : A progressive.

SHRI MORARJI DESAI: Any other
adjective can be given. Why only that?
But it was not a proper thing for me
to do that, because it is not ideology
alone which can direct everything in
economic life or in any section of life.
The purpose of the budget has been to
sce that the economy which has become
to some cxtent sluggish becomes active
again and in a manner which gives it a
greater speed as soom as possible,

It is also necessary to see that the
purposes which Government have be-
fore them also are served through the
budget. They cannot be served by one
budget but they can be served over n
few years and one has to see whether the
budget goes in that direction.

It is true that there are twenty ycars
for which the Congress Government have
laid the budget before this House. 1
also know, and I have heard with pati-
ence all the while, not only once but
every time, when anything is discussed
that this Government has missed its
opportunities and has harmed the eco-
nomy of this country, has harmed its
security and has brought down things.
This is what has been said by those who
aspire to be in the Government but have
not been able to do so.
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SHRI D. C. SHARMA : They shall
never be able to do so.

SHRI MORARJI DESAI : None can
make those who do not want to see
anything. It is the highest form of
aberration that when things have been
done they are said not to have been
done. Is it the argument of anybody
that we are in the same condition in
which we were in the year 1946 ?

SHRI PILOO MODY: Worse.

SHRI MORARJI DESAI: My hon.
friend Shri Piloo Mody says it is worse.
Was he in the same condition in 19467

SHRI PILOO MODY: Nor is the
hon. Minister. We have both deteriorat-
ed and become older,

SHR]I MORARII DESAI : If condi-
tions have not become better for him,
could he have prospered as he has done?
Inspite of the age he is going into, be is
looking younger and very bright. Why is
that so? That is because he is becom-
ing happier day by day.

SHRI HEM BARUA: But you also
look very young.

SHRI MORARJI DESAI : I certainly
do. I am thankful for it, but that is the
secret of it, because I believe in being
happy, not bitter and mnot frustrated,
which my hon. friends want to be, and
they went the whole of India to be like
that, Is that the way to improve this
country?

Even granting that the conditions are
not good, is that a proper dose to bg
given to the people, that you cry, cry and
cry and commit suicide? That will not
be the way., I have no quarrel with my
hon. freinds making all the efforts that
they can make to remove this Govern-
ment and give a better Government, but
that is for the people to accept. If the
people do not accept it, it is no fault of
this Government that my hon, friends
are not able to fulfil theu- desires.

Therelore, what has got to be done is
to see what is practical, what can be done
and what cannot be dome. If wishes
were horses, everybody will ride them.
If 1 can improve the conditions of this
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country within a year, I would certainly
do so. I am not a person who is so
minded that I do not want to do any
good. I hope even the worst critics will
not say that. Nor do I want to say that
my hon. friends do not want to do good
to this country or as much good or per-
baps even more good than I may be able
to do. I would grant all that, even then,
is that the way of looking at the budget
that for 20 years nothing has been
done? Then, how have things happen-
ed in this country which have happen-
ed?

I do not want to take the time of the
House by recounting all that has been
done, but when it is said that even in
electricity we have not progressed, have
we not seen that whereas in 1946 hardly
any village had electricity only about
3,600 cities and towns had electricity, to-
day more than 62,000 towns and villages
bave electricity, and one-third of the
population today has electricity? 62,000
villages are not one-third of the villages
because there are 560,000 villages, but
bigger villages involving one-third of the
rural population have got electricity to-
day, but my hon. friends will not recog-
nise it, and they will shake their heads,
because they cannot deny the facts, Has
this happened without doing anything?
Is it bungling that has done it? There-
fore, in this particular matter of making
no progress, I do not think dhat whatever
I say is going to convince hon. members,
because they do mot want to be convinc-
ed. They have only one view that un-
less this Congress Government goes,
there will be no improvement. If that is
their fixed view, I do not call it a con-
viction, which they have made up some-
how or other, but if they want to hug it
to their hearts, let them do so, I have
no quarrel about it, If it gives them that
pleasure, why should 1 grudge that?
But in that way they could pot solve any
problem. Some of my hon. friends have
said that this was a limping budget. The
way they said it was perhaps more limp-
ing than the budget itself. I do not want
to apalyse all that. One hon. Member
said that it was stinking budget. He al-
ways lives in stink. Whatcan I do?
Therefore, he hugs that to himself and

ies that standard to and
he feels that it is stinking, This is not the
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way to offer any criticism which would
be useful for me or for them or for the
country. If there are useful things I can
understand. Take, for instance, deficit
financing. My hon. friend Shri Rama-
murthi said that I had made a breach of
promise. Therefore, he said that I must
resign. Even my respected friend, elderly
friend Kripalaniji said the same thing.
They forget what I said. ...

15 Hrs,

SHRI NAMBIAR : You promised in
the last budget.

SHRI MORARIJI DESAI: Pleasc nave
some patience; if you do not have i,
please learn it.

1 shall read what I said last year so
that you may refresh your memory:

“I am well aware that avoidance of
deficit financing is neither a necessary
nor a sufficient condition for pricc
stability in all circumstances. Over a
period, some expansion in money sup-
ply is necessary to accommodate the
needs of growing production, Never-
theless, in the present circumstances,
it is desirable that Government should
not appropriate any part of the per-
missible limit of monetary expansion.
This will allow a larger expansion of
bank credit to agriculture and indus-
try to facilitate higher production.”

At the end I also said that some restraint
on private credit, particularly for specu-
lative and unproductive purposes will
of course be necessary. But apart from
its psychological impact, the avoidance
of deficit financing by the Government
would place the Reserve Bank and the
banking system in general in a better
position to meet the genuine credit re-
quirements of agricubure and industry,
whether public or private. That is what
I said. 1 never made a blank promise
that there would never be deficit financ-
ing. Of course I do not like deficit financ-
ing; I say that even now; I have not
changed my view. That does not mean
that I have not got to see the conditions
and do what is necessary. I have also
explained why there has
financing in the last 12 months; I have
no quarrel about #. In August last in
- the Rajya Sabha 1 referred to it and said

been deficit -

- party to which he belongs.
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that I shall try my level best to see that
there was no deficit at ¢he end of the
year but I added that I could not gau-
rantee that there would not be any deficit
and that there could be many unknown
circumstances which might arise.

SHRI S. M. BANERJEE: Was it
accepted by the Rajya Sabha Members?

SHRI MORARIJI DESAI: It was not
stated for the acceptance of any Member,
If my hon. friends do not uccept it,
they are welcome to do so. | do not
make wrong statements; I make correct
statements with all honesty and if my
hon. friends do no: believe them, it does
not matter to me. I am careful to sec
that 1 do not make mis-statements. Let
them point ou: any mis-statement; |
shall then certainly accept it and 1 shall
apologise for it or make amends for it
if it is necessary.

But it is no use certainly telling me
that I have done something which is
wrong or dishonest. 1 never did that.
This time, 1 have left a deficit in this
budget, a gap, which is uncovered. Why
have I done so? What was the remedy
open to me to see that this is oot done?
Yes, my hon, friend Shri Masani, as
usual, always goes on, not on any ideo-
logy which he belicves in: 1 do not know
what he believes in, because, once, he
believed in the Congress ideology, |
know, but now he goes quite opposite.
Now he dislikes everything that the Con-
gress does. It is love turned into hatred.
That is how it always happens, and I
do not know who is responsible for that.
But that is what has happened. He says
that no taxes should be levied; no deficit
financing should be there.

SHRI M. R. MASANI (Rajkot): No
more additional taxation.

SHRI MORARIJI DESAI: No more
additional taxation. T am not saying no
tax should be levied absolutely. No-
body could say that, I do not think that
Shri Masani has yet come to that level;
that I know very well. He has too much
intelligence to say that kind of a thing.
But I could not understand all the while
when he said that it is the consumers®
Who are
the other people in other parties?’ Are
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they not consumers ? I cannot under-
stand this,

Then, when he says that he belongs to
the consumers, the ordinary person—
that is what he wanted to say—he also
wants me to exempt Rs. 5,000 dividend
income of anybody. Is that an ordinary
man’s income? I do not know. That is
where it shows what he means. He also
wants me to raise the income-tax exemp-
tion limits. All these are not consistent
at all with what he said. But I saw at
the end—this is what I am saying—
(Interruption),

st dr WY oAmma &7 Fiforw
T |

SHRI MORARIJI DESAI : Well, my
hon. friend develops only horizontally
unfortunately, but he does not allow
things to grow towards the head. He
only grows on, on the sides, and there-
fore he is unable to understand it. What
am [ to do about it? Therefore, I would
only tell him, ‘Physician, please heal
thyself first.” That is what T would say.
Then he will understand it better and
not go on pulting in what he thinks is
humorous. He has ipherited i#t: that I
also know. But after all, there are limits
to it in a serious argument. That is
what one must consider. Otherwise, it
becomes completely out of place, and
then one would call it something else:
I do not want to indulge in those adjec-
tives, It is not the proper way of deal-
ing with this serious matter.

After all. are we able to have such
economies in expenditure, as it is said, so
that we can cover the gap of Rs. 300
crores? This is what I am trying now
to place before the House and my hon.
friend. One may or may not agree.
Qf(er_a.ll. I think I would have full jus-
tification in placing before the hon.
Members what T think is possible. How
is it to be done? It was suggested that
non-Plan expenditure should be cut; that
non-developmental expenditure should
be cut; that defence expenditure should
be cut. These are the three things which
were mentioned.

SHRI M. R. MASANI: And Bokaro.
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SHRI MORARIJL DESAI: And Bo-
karo. These are the four things which
were suggested. Now, take the case of
oon-Plan expenditure. What is non-Plan
expenditure? All expenditure which is
outside the Plan: that is, when the Plan
is done, it goes on for five years and it
is called Plan expenditure; then it be-
comes current cxpenditure, and there-
fore it becomes non-Plan expenditure.
That goes on increasing from Plan to
Plan. How is that to be reduced? If
teachers have becn cngaged, more tea-
chers arc engaged, the earlier teachers
engaged come into current expenditure
and the Plan expenditure will be differ-
ent. Then, what does the non-Plan ex-
penditure include? I have explained it
umptecn times before this hon. House,
not once. and yet it is constantly thrown
at me. After all, defence is in it; police
is in it; education is in it. All these
things are in it. Medical, health, social
welfare activitics—all these become the
non-Plan expenditure when they do not
form part of a Plan. What is there to
be cut in these things ? What is left is
administrative expenditure. In admi-
nistrative expenditure, how much can
one reduce? We have appointed the
Administrative Reforms Commission
and they are going to suggest to us how
best this should bc done. Even then,
the only way to do it is to reduce the
staff by one-third, in which case one-
third of the expenditure would be cut.
Can I take that step today? When
the economy is in that condition, when
unemployment is there, about which
so much complaint is made and right-
ly so, can I put more people in the
unemployment list by taking them out
and putting them on the street? How
is it possible for me to do it? All this
has got to be done in a phased and
proper manner. That we are deter-
mined to do. But it will have to be
done on some pattern. That pattern
will be supplied by the Administrative
Reforms Commission. That will be
attended to as quickly as possible. But
even then it will not be possible to put
out all the people together without
absorbing them.

Another thing is not seen. It is said
that we have made no attempts at
economy. We have constantly made
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attempts at economy, We have achiev-
ed economy to the extent of Rs. 62
crores in 196566 and in 1966-67
Rs. 90 crores. In 1967-68 also, we
have cut down expenditure. All this
is done. But some more staff has got
to be engaged for particular things
which come up in the course of deve-
lopment. It is that which results in
4 per cent annual increase, instead of
17 per cent, which was happening
before. The administrative expendi-
ture is not all on new staff. It is also on
increments and D.A. D.A. has mount-
ed up to Rs. 338 crores per year.
These are areas where one cannot
lessen anything. If it is sought to be
done, my hon, friends themselves will
be not only unhappy about it, but will
be very angry and rightly so. There-
fore, these are not areas where these
things can be done,

An example was cited by Mr. Masani.
It was also pointed out yesterday
that he had forgotten to look at some
figures. He said there is an increase
in the Planning Commission personnel.
It is not true. There is a decrease in
the Planning Commission personnel, If
he had seen all those three figures
properly, he would have known it. I
do not find fault with him. In a hurry
it happens sometimes. The only thing
is it must not be done in a hurry and
with prejudice. This is all the result
of an over-anxiety....

SHRI M. R. MASANI: In the
demands for grants for the Planning
Commission, there is a third obscure
item called “additional staff” last
year. It was not related to the figure
for this year. If the figures are to be
correctly understood, perhaps the
tabulation should be better. There
should be a footnote saying that this
additional staff compensates for certain
other staff which has been discharged.
As you read it, it looks as if the num-
ber of peons and clerks has increased.
Now that he has pointed out that there
is a hidden figure which equates it, I
accept it. But I suggest it should be
better presented in future.

SHRI MORARIJI DESAI: Again the
faukt is Government’s! It is not the
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fault of the hon. member that he did not
take sufficient care. There was addi-
tional staff mentioned there. This year
it is not there, If he had looked at
the figures, he would have seen that
they are absorbed in the permanent
staff.

SHRI M. R. MASANI: It does not
say so.

SHRI MORARIJI DESAI: We are
not in a Montessori class. The people
here are highly intelligent, experienced
pcople and politicians. If they also
require to be treated in the Montessori
method, the work of the Government
will become impossible and I do not
know what sort of budget I will have
to present. The volume of the budget
will grow ten-fold if 1 do it. If I was
asked, I would have told him and 1
would not have mentioned it anywhere.
If there was anything like that, he can
afterwards reproduce it. My only
request to him is, instead of getting
into these mistakes and afterwards
again defending them wrongly. I am
pointing out a better method. The
better method is this and not what he
points out. (Interruption). My hon.
friend will cease to be Mr. Masani if

he does not persist in his mistakes,
that is all I can say.
SHRI M. R. MASANL: Make it

easier for us to understand.

SHRI NAMBIAR: Are we to derive
that ‘Masani’ is equal to ‘mistakes'?

SHRI MORARJI DESAI: My hon.
friend is even worse. I was on the
subject of deficit financing. One has
to look at it in the proper light. What
was I to do in the Budget? Should
I lessen the expenditure in such a man-
ner that the economy goes backwards ?
I could not do that. Should I levy
such taxes as would create worse con-
ditions than they are today? I could
not do that. I have got, therefore, to
keep the economy going. I have got
to see that activity increases. I could
not, therefore, lessen any expenditure,
especially, on continuing  activities.
Therefore, 1 have had to give a certain
size to the Budget. And, if I cannot levy
further taxes and if T cannot have that
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kind of pruning as my hon. friends think
they can, then 1 have got to use
deficit financing there and specially at
a time when prices are falling, If the
prices were not falling and they were
rising, I would have made a super-
human effort, if necessary, to see that
deficit financing is not there. Last time
I was very particular about that
bccause prices were not falling. At
that time they were tising. Therefore,

I did it. 1 have not succeeded in
keeping it up. That is truc. But why?
It is not that expenditures have in-

creased. The expenditures were kept
within limits and they were not ex-
cecded. But the revenues went down
because of several factors, AH of them
were not in our hands. We were also,
as 1 said, carried away by the constant
criticism that we were under-estimat-
ing our revenues. So the Ministry
perhaps became so sensitive about it
and estimated in a manner they thought
was exact and estimated properly, but
which turned out to be an over-
-estimate because they thought there
will be recovery but there was not that
amount of recovery in the
activity on account of several factors.
That is why revenues went down. And,
if some foreign loans were not utilised
that also deteriorated the revenues. In
this manner we had to reconcile our-
sclves to a deficit of about Rs. 300
crores.

But it has not raised prices. They
must have seen that prices are going
down, not because of any great strata-
gem which I have employed, I must
admit, but because of the season that
has taken place. The season has given
us good crops. 1 would not call that
bumper crops or abnormal crops.
They are just normal crops because in
some arcas there are bumper crops,
in some areas there are less than
normal crops and, therefore, on the
whole, one can say it is a normal year
-and a normal production. Because of
‘of that the prices are going down.

When prices go up they say the
prices must go down. When prices go
down several hon. Members begin to
say that prices must go up. In this
‘very debate I have heard the two con-
wradictory things, It so happens that if
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the prices are at very high level then
that should be taken as the minimum
and we should keep it at that level and
go ahead, Now the prices in the open
market are something which are much
higher than the procurement prices.
The procurement prices are high
cnough, they are not low. When they
want that market prices should be
maintained, they have to go dowa to
the procurement prices. I1f they go
below the procurement prices all
foodgrains that are therc available we
will certainly buy up. In that connec-
tion it is asked, have you got enough
godowns, warehouses and  storing
capacity. 1 have gone into the figures
and I have come to the conclusion on

the basis of which I can assure the
House that there is a capacity of 5.6
million tonnes of storing capacity to-

day. It is true that this capacity is not
fairly and cvenly distributed. We have
got, therefore, to create more capacity
in some areas where it is not there.
But it is there. Therefore, if we are
planning to have 3 million tons of
buffer stock it is not without having
that kind of capacity. Therefore, my
hon. friends ought to give us some
credit for these things and not merely
say that everything that is done by this
government is wrong. Well, they can
say so. They are welcome to do so.
But if their intention is to improve us,
then that intention will not be carried
out. If their intention is not to help
us, that also will not happen because
they get removed by making this false
propaganda, You will see what is
happening in several States. So, this is
not the way to do it. If we have done
something wrong, they should put it
forward and educate the public about
it But when we have not done any-
thing wrong, if the public are going to
be misled, then certainly it will recoil
against them and not against us, I
do not welcome this kind of help to us,
because it is ultimately a loss to the
country. We want that the country
should develop in a proper manner
and everybody should be strong and
everybody should be effective. It s,
therefore, that I do not welcome this
kind of attitude. But it is, of course,
for my hon. friends to keep whatever

attitude they want to keep.
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SHRI S. M. BANERJEE: Will he
resign next year?

SHRI MORARIJI DESAI: If by my
resigning the country will benefit and he
will benefit, I will certainly consider
that proposition. But do they know
only onc thing: resign, resign, resign?
Has my hon. friend ever thought of
resigning from anything even though
he has gone wrong on many things that
be has said ? But, it again is there for
other people and not for himseclf.
Here he has a different language; out-
side he is very sweet.

SHRI NAMBIAR: It is
humble rcquest, he says.

SHRI MORARIJI DESAI: Then 1
come to agriculture, which is the most
important subject. The food policy is
also referred to here and my hon.
friend, Shri Masani, asked us to sec
that all restrictions on zones go. This
is constantly under examination. This
also is not a matter where one can lay
down as a fetish that only this should
be done and not that. Therefore, wc
are trying to do what is profitable for
the society as a whole,

only a

Even my hon. friend suggested that
we should not give up all rationing,
we should provide rationing to some
people. Now let us examine that pro-
position. He said: provide rationing
to all those who are not paying income-
tax. Has he realised what that number
will be? The people who pay income-
tax in this country are only about 2.5
million and the number of people in
this country is more than 500 million.
Now, if you take 2.5 million peoplc
as income-tax payers, taking into
account their families, such population
will come to 7 million to 8 million.

SHRI M. R, MASANI: 1 had also
said that those who own land should be
excluded.

SHRI MORARIJI DESAI: All right.
Do that. The argument once made by
several hon. Members was that 27
crores of people in this country have
only an income of three snnas. Now
1 believe they have to be included,
according to my hon. friend. Has he
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considered the cost of that kind of
subsidy ? What will it mean? So far
our rationing has covered only 10 to
12 per cent of the population. Does
he know how much it has cost us? That
has cost us a subsidy of Rs. 106 crores.
If we are to supply to 27 crores of
people food at subsidised rates, it may
go up to Rs, 1.000 crores; or even more
than that. Who is going to bear it
and how can it be done? Not only
that. Hc says that there should be no
procurement. How is one going todo
it without procurement? Buying from
the open market? That means that
prices must go on rising, government
must go on losing. And then taxing
whom? I can tax only my hon. friends
opposite, not those who are sitting on
the other side, because they do not
have anything whercas thesc people
have everything.

SHRI PILOO MODY: The taxation
system is faulty.

SHRI MORARII DESAI: Perhaps,
he thought I was going to refer to this.
Therefore. he is sitting in that corner.
I must say that it is a brilliant antici-
pation. Therefore, this is apain a
suggestion which is not practicable,

In the matter of agriculture, it is
said we have neglected agriculture
from the very beginning. This again is
not correct. We have spent on agricul-
ture and programmes which help agri-
cultural development Rs. 4602 crores
in three Plans plus these two years.
This is an outlay on agriculture, co-
operation, irrigation and flood control
Besides that, the expenditure on elec-
tricity also has bencfited and the rural
population also to a very great deal
That expenditure is Rs. 3500 crores in
these three Plans. Therefore to  say
that agriculture has been necglected is
not a correct thing at all.

SHRI PILOO MODY: What is the
percentage?

SHRI MORARIIT DESATI:
age of what?

SHRI PILOO MODY: Of expendi-
ture.

Percent-
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SHRI MORARIJI DESAl: At any
rate, in this year, the expenditure on
agriculture is larger than the expendi-
ture on industry. That is all I can
say.

ot v ¥AE g (FrwEa) ¢
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_ SHRI LOBO PRABHU (Udipi) : It
is Rs. 43 crores.

SHRI MORARJI DESAI: My hon.
friend is considering only Government
of lodia’s spending and he does not
tuke into account the States’ spending
at all.  After all, the States’ spending
18 4 major spending on agriculturc. It
is not the Government of India’s direct
spending which is  the spending on
agriculture because agriculture is a State
subject. Whatever the Government of
India docs is in order to  supplement
the efforts of the States and that is
what ought to be understood. This is
how it is done.

Then. it is said that if PL 480 im-

port is stopped, agriculture would
go up immediately. This is a univer-

sal thing in many scctions, both on
this and that side......

AN HON., MEMBER: That side
also,

SHRI MORARIJI DESAI: This is
universal.

. SHRI NAMBIAR: You stop PL 480
imports and experiment it.

SHRI MORARIJI DESAI: All intel-
ligent people work in the same manner
as it is said in this particular matter.
Let us see this. Did we import PL 480
foodgrains in order to increase our
resources ? This is entirely a wrong and
tar-fetched allegation by anybody. We
had tried to stop PL 480 imports about
4 or 5 ycars ago. But then the sea-
sons began to go bad and we had got
to import from outside if the people
were to live. That has, of course,
certainly, incidentally, given more
resources also. But it is not for
resources that we are doing it. Why
are we trying to be self-sufficient as soon
as possible ? It is because we want to see
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that we are not dependent on anybody
for food. To say that, because of that,
we are going on begging, I think, is a
very cheap way of abusing this Gov-
ernment and a very bad way of deni-
grating the sclf-respect of this country.
There is no question of begging from
anybody. If they do not give us, we
are not going to starve or die. But if
we can do it and keep our people more
comfortably than otherwise, then, cer-
tainly, therc is nothing wrong in tak-
ing the help when it is given to us.
Well, we have taken the help in  that
spirit and in no other spirit. If PL
480 funds had not come. what would
have happened last year and the year
before last. We would not have been
able to feed a lot of our population
which was without any foodgrains in
U.P.. in Bihar, in Gujarat. in Rajas-
than and in other parts of the country.
All this would not have happened if
we had not got PL 480 on that scale
on which we got it. If we want to
import this year, we do not want to
import for any other purposec but to
build a buffer stock. We might pro-
duce or it is likely that we will have 95
million tonnes of food. That is quite
true. But 95 million tonnes will not
all be used for this purpose. A part
will be required for seed; a part for
animal feed. Then, 2 or 3 million
tonnes will also go into the pipekine
because when the year is better, people
will keep also some stocks. You can-
not avoid it. AIll this will leave not
more than 80 million tonnes of food for
consumption. If that is so, we do re-
quire some food specially when we
want to build a huffer stock of about
3 million tonnes and it is, therefore,
that we want to import the foodgrains
from outside.

It is not as if we have had only PL
480 food in this country from outside.
We have also purchased from outside
grain worth Rs. 180 crores in foreign
exchange. We had got to do this
because without that we would not
have got even the PL 480 food to
the extent we got. These are things
which are necessary and it is from that
point of view that this ought to be
judged. Agriculture has been benefited
by this and not deteriorating on
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account of it because agriculturists could
not have been maintained without this
kind of thing. That has got to be
looked at in the proper perspective.
That money also has been utilised
for the purposes of agriculture and
for seeing that agricultural development
is going on. It is in this way that this
ought to be looked at. If it is looked
at by that way, I am quite sure that
there will be a proper assessment of
what is being done and not merely
utilised as an argument against the
‘Government, right or wrong, because
that will not help matters, We do
want to see that agricultural produc-
tion goes up and that we become self-
sufficient as quickly as it is possible
to do. It is our hope that within three
years, or at the most four years, we
will become completely self-sufficient, and
will even have a little surplus because
the way in which the progress is going
on and the way the results are now
being utilised of all the efforts that were
made during the last fifteen years and
which are now coming to fruition,
give us this hope and we are producing
more....
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If my bon. friends want to ask me
anything, they can certainly ask me
and I will supply them, but they should
not expect that I should carry the
figures in my head. They do not want
to carry any figures; no figures are
useful to them and, therefore, they
‘have not to carry them. [ cannot give
them any figures at a moment's notice
without having to verify them. If
they ask me, 1 can certainly give them.
~ SHRI S. M. BANERJEE: We are un-
able to maintain the figure with this
‘budget.

SHRI MORARIJI DESAI: I do not
know why my hon. friend wants to
have a figure for himself. I did not
know that he wanted to go again into
the matrimonial market.
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There is another thing which has
been a perennial source of criticism,
and this is the arrears of income-tax
revenue. The income-tax arrears of
revenue at the end of March, 1967,
were about Rs. 547 crores, and at the
end of January, they have come down
to about Rs, 380 crores. The others
have been recovered. Out of these
Rs. 380 crores, more than a hundred
crores of rupees are such as cannot be
recovered for one reason or the other;
some amount has to be written off
because people are not here or have
gone into liquidation or have gone bank-
rupt. There are some tax demands—
they are not arrears—, thcre are some
which are in dispute, there are some
which are pending appeals. and in
that manner, out of Rs. 380 crores,
about Rs. 273 crores or so are for
recovery for which processes have
been issued to the States, and some,
directly by Government of India itself,
and I am quite sure that these will be
recovered as soon as possible, We are
getting at it and getting at it as best
as we can. Next year T am quite
sure that this kind of a picture will
not be there. But it has to be under-
stood that all do not become arrears.
If there are tax demands income-tax
assessments which are in  appeal and
if they are not to be recovered, they
cannot be called arrears, but somehow
or other, the figures as they have
been shown have included all these
figures in the past and, therefore, this
thing has also come in. It is the fault
of my Ministry; I do agree there. 1
do not say that all the fault lies with
my hon. friends. The fault with my
hon. friends lies in this that they are
not prepared to hear the explanations
which are given from year to year and
they repeat the same things from time
to time without being wiser by any
efforts that are made to do so. They
are not expected. .(Interruptions)

SHRI NAMBIAR: We do not want
explanations. We want the money to be
realised and our exchequer to be filled
with money.

SHRI MORARIJI DESAL 1 rec!uin’:
it even more than what my ho_n. friend
does. I thought, my hon. friend had
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no relation to money, but he still
thinks that money should be hugged
to.

SHRI NAMBIAR: Postage on in-
land letters and letters can be saved.
These could have been excluded.

SHRI MORARIJI DESAI: The pub-
lic sector undertakings have always
come under fire. 1 do agree that the
public sector undertakings have not
shown profits as expected and that
there is a good deal of scope for im-
provement in the management of these
undertakings. That has been also
accepted. We are lengaged presently
in considering the measures that will
put them on a better footing and make
them more profitable. .. (I/nrerruptions)
My hon. friend may scoff at Mr.
Malviya, but judging by results—why
are you wanting to judge it mow?....
{Interruptions) My hon. friend does
not want to become a good manager
because he runs some mill.

SHRI S. K. TAPURIAH (Pali): His
integrity has been doubted by this
House itself.

SHRI MORARJI DESAI: That is no
ground.

SHRI PILOO MODY : This is the
sort of mistakes which we would like
you to admit,

SHRI MORARIJI DESAI : But these
public sector undertakings, therefore,
are being attended to and whatever
changes are required in the matter of
making changes in the management or
in marketing assessments or marketing
arrangements—all these things are being
looked into and, therefore, as I said ear-
lier, as soon as we are able to come to
conclusions in this matter which should
be effective, we shall certainly put them
before this hon. House at the earliest
opportunity, as soon as we are able to
do this.

1 agree with my hon. friend Shri
Vajpayee that the controversy about
public sector undertakings and private
sector is not a very healthy controversy
at all. It is not good for those who are
advocates of private sector to abuse

PHALGUNA 24, 1889 (SAKA)

B.G.—Gen. Dis. 804

public undertakings all the while, At
the same time, it is not also good for
those who are for the public sector to
abuse all the while those who are in the
private sector. This is not a healthy
thing at all...(Interruptions). 1 under-
stand my hon. friends’ competence be-
cause they do not believe in any private
sector. Therefore, they will certainly
go against them.

SHRI PILOO MODY : The contro-
versy is not between public sector and
private sector. It is between profit-mak-
ing and no profit-making.

SHRI MORARII DESAI ; Sir, I am
not the only person who understands
the Communists. I am one of the few
persons who understand them thoroughly
and that is their grievance.. (Interrup-
tions),

Sir, the question of Bokaro was raised.
The Bokaro scheme has been accepted
three years ago. It is now being imple-
mented since last year. Last year Rs, 65
crores were spent on it and if this ex-
penditure is not to become infructuous,
we have got to see that it is put up as
early as possible. Even then, we are not
putting all the money into it as required
or as we can do within 3 years or 2
years. Like that it might take 4 or 5
vears to come to fruition. We camnot
say that there will be no expenditure on
Bokaro to-day. Whatever may be the
opinion about it, whether it is a useful
thing or not a useful thing, it is a fact
that has come into effect.

I do not agree with my friends when
they say that the schemes of manufac-
ture of steel which have been undertaken
by this Government have been wrongly
undertaken.

AN HON. MEMBER : No.

SHRI MORARIJI DESAI: It is true
that we have got to give the highest
priority to agriculture which we are
giving, But in order to see that agricul-
ture also improves, industries also have
to go up and if industries do not go up,
there will not be any advancement in
agriculture too. If fertilisers have to be
made here, if electricity has to be ex-
panded far more quickly than we are
able to do to-day, then we have to
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manufacture all these things here. If we
want to do that, the metals that are
required for their manufacture, have
got to be made here. And how much are
we making 7 Compared to the advanc-
ed ' countries the production that we are
making is very small and we will have
to go on cxpanding it. But if we do
not make a base like this, later on, I
think, we will have to suffer far more
and repent at leisure afterwards. So it
is better to hear some of the criticisms
and abuses, but not to make such kinds
of blunders that they want us to make.
It is, therefore, necessary that these
things should go on.

SHRI J. B. KRIPALANI (Guna) :
Does the Finance Minister know that
50% of the capacity of the already
existing plants is unused ?

SHRI MORARIJI DESAI : My hon.
friend, an elder, is mistaken in his state-
ment of 50 per cent. It may be in some
sectors, in some plants, but not generally.
My bon. friend should know that there
are some areas where there is full pro-
duction and even over-production, There
may not be large areas, but there are
areas. It is not true that 50 per cent
is vacant generally on the whole. That
is absolutely mnot true.

SHRI J. B. KRIPALANI ; I am talk-
ing only of steel.

SHRI MORARIJI DESAI: In steel

also it is only in the last two or three
years.

SHRI J. B, KRIPALANI ; It is all
Government's figures.

SHRI MORARIJI DESAI: It is not
quite truc, because recession certainly
had madec this kind of a thing; recession
has comc in because of several factors
which I have mentioned. (Interruption).
My hon. friend can say what he likes.
I am also entitled to give figures if my
hon. friend is entitled to give figures.

AN HON. MEMBER : You may ask
Shri Channa Reddy. He will give you
the figures.

SHRI MORARJI DESAI: His
Ministry is going to come for discussion
when this can be pointed out to him,
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and you may also tell him that at that
time. Figures can be given at that time.
But does my hon. friend know that we
have got to import steel even today, be-
causc we are not making all the steel
that we require.

SHRI J. B. KRIPALANI: We are
also exporting.
SHRI MORARJI DESAI: We are

exporting some and Wwe are importing
also more, That also has to be seen.

SHRI PILOO MODY: There is
difference between steel and steel.

SHRI MORARIJI DESAI: I don't
know whether my hon. friend knows
that industry and how that industry is
to be worked. If he had known what
exports and imports mean, I am quite
sure that this sort of an argument will
not be made. There is always necessity
of exporting something and importing
something. That will remain even when
we become self-sufficient in many things
and we do not require any aid from out-
side. We will have to import things
from outside, but we will bave to export
more through which we will pay them.
But it is necessary to remember that we
cannot be self-sufficient in cverything.
It is not wise to do so. It is a philo~
sophy in which one can believe, but not
so in the modern world. There are
bound to be some areas in which you
have got to import something from out-
side.

SHRI PILOO MODY : We would like
to know this ‘Tor information. As
Acharyaji has said, when three of our
public scctor steel plants are operating
at only half capacity how can you
justify spending Rs. 109 crores in put-
ting up a steel mill in the same year?

SHRI MORARIJI DESAI : When this
is put in, the extra steel will be available
after four or five years. Till then we will
he far short of steel; because this is a
developing econdmy where more and
more is being consumed. That is what
happens with cement. That is what
happens with steel. That is what happens
with aluminium. At any rate Acharyaji
can say one thing, but why has my hon.
friend Shri Piloo Mody to say like that
—only because he is sitting nearby ?
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SHRI PILOO MODY : You won't sit
next to me, what can I do?

SHRI MORARIJI DESAI: I know
what will be the result if I sit near you.

SHRI PILOO MODY : If you want
to sit next to me, first you have to start
drinking. Then we could sit together
and 1 would not take Acharya’s side,

SHR1 MORARIJI DESAI : Where do
I grudge your sitting near Acharya?
I hope you improve by his company.

SHRI RAM SEWAK YADAV: He
has already improved. You want much
more improvement.

SHRI MORARIJI DESAI: He is
beyond improvement now.
SHRI HEM BARUA : Shri Piloo

Mody has made a very good suggestlon.

SHRI MORARJI DESAI : Then, Sir,
in the matter of private sector, it is said
that we are giving them more facilities
and this is a budget which is taking
notice of only the private sector. There,
what have we done ? We have certainly
given them certain concessions, but
those concessions are very vital if the
cconomy is 10 be activated and if more
production is (o take place and recession
is to be fought successfully, and I think
it is being done. When people say that
it has no effect, I think that they are
very much mistaken. Already I think
that production is increasing in various
fields. Even the textile production is
going up.

SHRI S. K. TAPURIAH : Stocks are
also rising.

SHRI MORARIJI DESAI : Stocks are
not rising. This again is wrong talk.
Stocks are not what had accumulated
seven years ago; on the contrary they
are not also three months’ stocks. They
are the usual stocks which are there.

SHRI S. K. TAPURIAH : 2{ months’
stocks are there.

SHRI MORARIJI DESAI : It may be
of some inefficient units’ and it is better
that those inefficient units go out; we
will put better units, That is what we

PHALGUNA 24, 1889 (SAKA)

B.G.—Gen. Dis. 808

will do. But it is not my unit that I
can scrap. It is for the owner to scrap
it. How am I to scrap it?

SHRI S. M. BANERJEE :
ovCer.

Take it

SHRI NAMBIAR : 15 textile mills in

Coimbatore are threatened to be closed
down, '

SHRI MORARIJI DESAI:
would not close down.

They

SHRI NAMBIAR : Let him give an
assurance like that.

AN HON. MEMBER ; This is not an
assurance but only a suggestion.

SHRI MORARIJI DESAI ; Then, it is
said that the Centre-State relations are
not proper or that we are not helping
the States as we should help them., We
have appointed now a Finance Commis-
sion, namely the Fifth Finance Commis-
sion, and T am quite sure that the
Finance Commission will give all facts
and figures and their suggestions which
I hope will lay this controversy at rest
for future. But even today what have
we not done which we could have
done? And what have we not given
which we could give ? Whatever have
bezn our assets here, we do not say that
these assets belong to the Centre and
not to cverybody. What is the Centre ?
Centre means the whole of India, and
all the States togethcer mean the whole
of India. The Centre lives in the States;
the States will also be all right if the
Centre is all right; the Centre will be all
right if the States are all right, It is
this philosophy which we have always
believed in. We have not believed in any
other philosophy.

If it is said that we are bencfiting the
Congress States more and the non-Con-
gress States less. T should like to be
pointed out one figure in one matter
where we have made this discrimination
and we shall pay any penalty that they
want us to pay...

SHRI KANWAR LAL GUPTA
(Declhi Sadar) : What about Delhi?

SHRI MORARII DESAI: Yes, even
in regard to Delhi, let them point it out.
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1 think Delhi also has been given more
than it deserves. Therefore, let him not
try to say that. Because it is the capital
here, if he thinks that they should get
more and they can put up more and
more agitations so that more and more
could be had, then I am afraid that is
not possible...

SHRI S. KUNDU (Balasore) : Delhi
is not a State, and also, Delhi does not
represent India.

SHRI MORARIJI DESAI : Therefore,
in the matter of Centre-State relations,
it is some of the States which may not
have behaved fairly with the Centre. But
I am prepared to take up any challenge
in which anybody can point out and
prove to any impartial authority that the
Centre has not been impartial in their
dealing with all the States, or that they
have not been as liberal as they could
be.

The deficit has been cited by some of
the States and especially by my hon.
friend the Chief Minister of Madras,
as hurting the States. How does it hurt
the States ? If I do not have Rs. 290
crores I shall not be able to give them
Rs. 695 crores; Rs. 290 crores will go
from the grants to them then. How am
1 to give them if I do not have it? As
a matter of fact, much of this deficit
financing is also due to the fact that they
have drawn overdrafts in the past. Of
course, we must help them, and we are
ready to help them. Therefore, they are
there. But there is no question of any
overdrafts for anybody in the future.
That will shatter the economy more
than anything else.

The only argument advanced was in
regard to the grant of dearness allowance
to the States for their employees. But
the States are autonomous, and if they
are autonomous, their staff are also
autonomous and they keep them for
their own purposes and their own work,
and if they are not to pay for them, who
is to pay for them ? If they do mnot pay
for them and we pay for them, then we
shall certainly have a voice in that, and
tbatwi.llnntbeahea.lthysmeofaﬁa.irs
for anybedy. We cannot go on doing
things like that.
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SHRI NAMBIAR : He is respoasible
for the price increase.

SHRI MORARIJI DESAI : They must
look after them. I am not the only per-
son responsible for it; my hon. friend
is even more responsible for it, because
the present conditions, as some hon.
Members have said, are not due to the
bungling of this Government. Le: us
examine all the causes and find out what
they are due to. 1 do not say that this
Government has made no faults. Can
my hon. friend opposite say that the
Government in his State has made no
faults 7

SHRI NAMBIAR : No. not at all.

SHRI MORARIJI DESAI: A person
who claims perfection is the most stupid
person on earth, because it only means
that he does not want to be wiser. Who
can claim that he knows everything ?

I would even ask him : can he claim
that he has made no wrong expenditure
in his own house? Sometimes it must
have been done. Does he not waste the
food that he eats ? If he did not waste
the food that he eats, why should he
have to use other places? I do not do
that :

SHRI PILOO MODY : The only mis-
take he made is the bottle of whisky
he bought.

SHRI MORARJI DESALI : There, my
hon, friend is in company with Mr.
Piloo Mody. That is his only fault.

SHRI PILOO MODY : I have been
making mistakes all my life.

SHRI MORARIJI DESAI : I am glad
you accept it, but I hope you will re-
member it in future before telling me.

Let us come to the taxation that has
been levied.

St Es g @ 3§ ?

SHRI MORARJI DESAI : No. What
is the philosophy behind this? That
ought to be understood. Is it merely to
levy more taxes that this is done ? That
is not the idea with which these rates
are increased. The Posts and Telegraphs
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Departments have been incurring losses
for the last few years,

SHRI KANWAR LAL GUPTA : On
account of inefficiency.

SHRI MORARJI DESAI : I am com-
ing to that too. How js that to be re-
medied ? There are two ways of doing
it. One is the way of cutting down ex-
penditure and so making both ends meet.
The other way is to see that the rates
are properly adjusted so that there is no
loss. We do not consider these under-
takings as those which should give us
profits. We¢ want them only to pay for
themselves. Otherwise, even efficiency
will not be considered. I do not say
that it is working as efficiently as it
should. Whose fault is it? Who starts
those labour people who do not work,
who do not do many of these things?
Overtime is sought. Who is responsible
for that? 1 hope my hon. friends help
me in cutting down overtime, by cutting
down the large amount of medical ex-
penses which they have incurred. I am
quite sure when these things are men-
tioned, my hon. friends will go at my
throat and say; What are you doing?
Give them more.”  Therefore let us
take a lesson. If you help me in cutting
down expenditure, I will certainly re-
duce the rates, that I am prepared to do,
because we do not want to earn any
money out of this, we only want that
they should pay their own way. There-
fore. let us sit down and sec that the
whole thing becomes efficient, that expen-
ditures are cut down, and rates are also
cut down. The increase has been made
only just to cover the losses, not even
fully, There is still some loss which will
be met by telephones or some other
activities. The whole loss is not made
up by the rise in rates at all, both tele-
graph and postal rates. After all, the
rates elsewhere are higher in many
places, except in one or two small
places. ’

SHRI NAMBIAR : You said let us sit
down. We accept, but meantime do not
incrcase the rates,

SHRI MORARJI DESAI : Certainly
after this. My hon. friends will be in a
better frame of mind if it is there.
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Otherwise, they will ask for increased
dearness allowance, Therefore, unless
that is done, I cannot accept the posi-
tion.

it RATET T - T AAT AEEd
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SHRI MORARIJI DESAI : I have the
greatest respect for parliamentary com-
mittees, but parliamentary committees
cannot run the Govermment. Govern-
ment has to be run by the executive, and
parliamentary committees can certainly
help in that.

SHRI LOBO PRABHU ; On a point
of clarification. The Tyagi Committee
report is incomplete. The proposals
made in it are conditional in economy,
that is clearly stated. You have accepted
the proposals for increase but you have
not considered or waited for their pro-
posals for economy.

SHRI MORARIJI DESAI: I know
what the attitude of my hon. friends will
be when the economy proposals come.

SHRI LOBO PRABHU : Not mine.

SHRI MORARJI DESAI : After all,
T have got to consider all my friends
opposite, not only ome section. There-
fore, let us all sit down on some matters
which are national. After all, let us
consider even the postal rates, Is it going
against the poor only? 75 per cent of
the people are illiterate today. When
figures speak to their disadvantage, my
lion. friends do nmot want figures.......
(Interruptions.)

AN HON. MEMBER : It is the re-
cord of the Congress,

SHRI MORARJI DESAI: It is not
the record of the Congress or non-Con-
gress. It is not Government which
teaches everybody. My hon. friends who
wax eloquent also have a share i it
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Have they gone to the agriculturists to
help them take advantage of the new
machinery ? After all Government can-
mot do all these things; it is the pcople
who have to do it. If the Government did
not do its part, you can find fault with
the Government. It is no use saying
that the Government should cducate
everybody and my hon. friends have no
responsibility at all in the matter, Adult
education is the responsibility of all of
us, not merely that of Government. My
hon. friends should co-operate in this
matter. Whosoever may be at fault, it
is true that 75 per cent of our peoplc
are illiterate and only 25 per cent have
become literate. It is only the poor who
are illiterate; those who are well to do
are not illiterate. Therefore, out of this
75 per cent, how many would write
letters.

SHRI S. K, TAPURIAH : My ser-
vant writes four post cards a month,

SHRI MORARIJI DESAI: Becausc
he is his servant. His servant does not
live in the village. My hon. friend’s ser-
vant has got all the habits of his master.
He must be taking post cards from him;
it is very natural. Why should he not
do it; he should enable him to do that.
My hon. friend is very keen on post-
cards because it is the business people
who use these post cards for advertisc-
ments and for other purposes. The
number of postcards used by poor
people is very small. 1 have rececived
representations from the busimess people

saying that their costs will go up......
(Interruptions.)
SHRI KAMALNAYAN BAJAT:

That is allowed in income-tax under
expenses; we are not worried about it.
SHRI MORARIJI DESAI : I shall say
that you got worried. If your arms are
long, my arms are longer. Do not for-
get.  Still things are coming to me and
we shall see to it properly; we shall see
that you do not escape these things.
Therefore, this will be done.
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SHRI MORARIJI DESAI : The rise
in postal rates is not, therefore, harsh or
hard and it has been done for recasons
of efficiency and not merely for increas-
ing revenue. Otherwise it will not be
possible to expand the postal services to
all people. We have got to extend the
postal services and give the telegraph
services also to all people. My hon.
friends who can afford to pay should
pay for the other pcople. That is how
we are going to extend the services.

16 HRs.

Tt is argued that 1 have levied duty
on chocolates and peppermints which
are meant for the children. Whose
children ? Childhen of the rich, not of
the poor. They have not to pay; it is
the father who pays. And I am quite
sure that the children will not be denied
these things. Do poor children eat
peppermints and chocolates and other
things ? Then, it is not that the confec-
tionery items produced by small shop-
keepers are being charged. It is only
those items which are made in factorics
which are going to be charged and not
items manufactured in small shops.
Thercfore, all this talk about these
taxes being heavy, and then again to say
that we must have a massive mobilisa-
tion of resources—] do not know from
whom—are two things. Two things
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are said : black money is one and the
rich people being taxed is another thing.
We are taking from the rich people
as much as we can today.
I do not think if you increase it you
will get more and more return; you will
get less and less return if you go on
increasing it because things will go down
and will not improve. It is mo use
trying to say that all the industries which
are in private hands are no good for the
country. They do also a lot of good
to the country. They may do it with
a profit motive, but they do give em-
ployment to the people. They are also
a measure by which the industrial ac-
tivities are judged. We can take money
from them, and we are taking money
from them. A man who earns Rs. 20
lakhs pays very nearly Rs, 17 lakhs to
Government today; and wealth tax goes
extra; gift tax goes extra. All this is
paid. If I have levied a tax on re-
frigerators, who is going to pay for
them ? It is these people who will pay
for them, Therefore, this time the taxes
that are levied are not going only on thc
poor people. It is very little on the
poor people. Some postal rates will go
up; certainly 1 cannot deny that. But
that is not done for that purpose, These
things have had to be rationalised and
therefore it has been done.

The task of the Finance Minister is
never easy and it is never going to be
easy at any time and under any circum-
stances; and the budget is going (o be
found fault with by somebody or the
other.... (Interruption)

SHRI HUKAM CHAND KACH-
WAI (Ujjain) : Beedi, tambako.

SHRI MORARIJI DESAI: On the
question of heedi I do not know why my
hon. 'friend is so fond of beedies. I do
not know whether he is very fond of it
himself or not, or whether his voters
are fond of it. But he seems to be very
exercised over heedies. It is not that
:‘{eedfes are going to be far more expen-
sive than cigarettes or cigars. Ciga-
rettes and cigar already bear a very
heavy taxation which beedies do not to
that extent. Tt is therefore a tax which
the beedi-consumers wil pay; one paise
more for every hundred beedies. That
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is all the tax that is levied now. Those
people who are paying heavier tax will
pay in addition. Therefore, it is mot as
if one is completely twitting Shri Pillo
Mody, Shri Kachwai and myself all in
the same manner. It is not a correct
thing.

SHRI PILOO MODY : 1 object to
my name being mentioned.

SHRI MORARJ] DESAI: My good
friend does not give me his own instance.
Otherwise it is still better. But that
was not done. Hec only referred to me.
I think he would have been a more
proper representative than myself,

I hope, therefore, that the budget pro-
posals will be viewed in this light, There
will be further discussion on this, and
there will be further opportunities for
me to deal with some of the other points
that have come to uvs. I do not want
to take more time of the House today
and it is not possible for me to deal with
all the criticisms. But let me assure my
hon. friends that just as I have been pro-
fited by the criticisms last year, I will be
profited also by the criticism next year
if I am here.

Thank you,

SHRI NAMBIAR : What about the
concession about the postal rates ?

MR. DEPUTY-SPEAKER : No ques-
tions pleasc. We have to take up pri-
vate Members’ business,

SHRI NAMBIAR : He must promise
some concessions. (Interruption)

*DEMANDS FOR GRANTS ON
ACCOUNT, 1968-69

MR. DEPUTY-SPEAKER: No
questions, If I permit you one question,
there would be several others rising, I
will now put the motion to the wvote:
The question is :

“That the respective sums not ex-
ceeding the amounts shown in the
third column of the order paper, be
granted to the President, on account,
for or towards defraying the charges

*Moved with the recommendation of

the President.



